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[Shri H. V. Pataskar.] of each of the 
following orders made by the Delimitation 
Commission under section 8 of the 
Delimitation Commission Act, 1952: — 

(i) Final Order No. 21, dated the 22nd 
January 1955, in respect of the State of 
Assam. [Placed in the Library, see No.    S-
31/55.] 

(ii) Final Order No. 22, dated the 3rd 
February 1955, in respect of the State of 
Vindhya Pradesh. [Placed in the Library, see 
No. S-32/55.] 

MOTION FOR ELECTION TO THE 
CENTRAL ADVISORY COMMITTEE 
OF THE NATIONAL CADET CORPS1 

THE DEPUTY MINISTER FOR DEFENCE 
(SHRI SATISH CHANDRA): Sir, I beg  to  move: 

"That in pursuance of clause (i) of sub-
section (1) of section 12 of the National 
Cadet Corps Act, 1948, as amended by the 
National Cadet Crops (Amendment) Act, 
1952, this House do proceed to elect, in 
such manner as the Chairman may direct, 
one member from among themselves to be 
a member of the Central Advisory 
Committee of the National Cadet Corps for 
a term of one year." 

MR. CHAIRMAN:   The question is: 

"That in pursuance of clause (i) of sub-
section (1) of section 12 of the National 
Cadet Corps Act, 1948, as amended by the 
National Cadet Corps (Amendment) Act, 
1952, this House do proceed to elect, in 
such manner as the Chairman may direct, 
one member from among themselves to be 
a member of the Central Advisory 
Committee  of the    National 

Cadet  Corps  for  a  term    of    one year." 

The  motion was  adopted. 

MR. CHAIRMAN: I have to inform hon. 
Members that Thursday, the 3rd March 1955, 
has been fixed as the last date for receiving 
nominations and Monday, the 7th March 1955 
for holding election, if necessary, to the 
Central Advisory Committee of the National   
Cadet  Corps. 

The nominations will be received in the 
Rajya Sabha Notice Office up to 12 NOON on 
the 3rd. The election, which will be conducted 
in accordance with the system of proportional 
representation by means of the single 
transferable vote, will, if necessary, be held in 
Secretary's room (Room No. 29) Ground 
Floor, Parliament House, between the hours 
of 3 P.M. and 5 P.M. on the 7th. 

THE  BUDGET   (RAILWAYS),   1955-56 
—GENERAL DISCUSSION—continued. 

MR. CHAIRMAN: Yes, Dr. Bar-lingay. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

SHRI H. C. MATHUR (Rajasthan) r Don't 
you think, Sir, we must have the  Railway  
Minister  here? 

THE DEPUTY MINISTER FOR IRRI-
GATION AND POWER (SHRI J. S. L. HATHI):   
I am here, Sir. 

SHRI H. C. MATHUR: You are here; it is 
all right. We do not object to it. This is the 
Railway Budget and is a very important 
matter. 

SHRI M. VALIULLA (Mysore): The 
Minister has come. 

MR. DEPUTY CHAIRMAN: He has come.   
Yes, go on Dr. Barlingay. 
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MR. DEPUTY CHAIRMAN: You should 
close now, Dr. Barlingay. 

DR. W. S. BARLINGAY: I will take only 
five minutes. 

MR. DEPUTY CHAIRMAN: Your 
party has given ten names. I think 
I will have to provide for as many of 
them as possible. You have al 
ready ............  

SHRI H. N. KUNZRU (Uttar Pradesh) : Do 
we recognize any party? Do we recognize the 
views of any party outside this Chamber? 

MR. DEPUTY CHAIRMAN: Party within 
the Chamber—the Government party,  I  
mean. 

PROF. G. RANGA (Andhra): If 
there is any agreement between their 
party............  

MR. DEPUTY CHAIRMAN: I do not think 
there is any such agreement. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, I have some very strong criticism 
to offer on this Railway Budget and presently 
I shall place before you some very disquieting 
facts. But I shall be an ungrateful person if I 
do not acknowledge at the very outset that 
personally I always 
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[Shri H. C. Mathur.] received all courtesy 

and consideration at the hands of the hon. the 
Railway .Minister and I admire his human 
qualities and humility. But, Mr. Deputy 
Chairman, this sentiment and feeling, is not 
going to stand between you and me and my 
duty towards this House and, also, to the hon. 
the Railway Minister. 

Now, if you want to get a correct 
appreciation of this Railway Budget, I think, 
we should start from the beginning. And when 
I say from the beginning, I beg to submit, Sir, 
that the Railway administration had started 
preparing the mind of the country much 
earlier than now. When they had this Railway 
Budget in their minds, they started creating a 
certain atmosphere in this country, so that a 
very congenial sort of atmosphere—an 
artificial atmosphere, of course—could be 
created to receive this Budget. I would like to 
draw your particular attention, Mr. Deputy 
Chairman, that only about a month or so back, 
a party of pressmen was sent round the 
country on a study tour or whatever you might 
call it; about six thousand miles were covered; 
and the members who were in this party have 
doled out certain information for the benefit of 
this country. And all these long articles have 
appeared only during the course of the last ten 
to fifteen days. I quite appreciate, and I at 
once realise, that Mr. Vasisht had been to the 
U.S.S.R.. and he had also learnt a little bit of 
the art of conducting  tours. . . .  

PROF. G. RANGA: Who is Mr. Vasisht? 

SHRI H. C. MATHUR: He is a Member of 
the Railway Board, and he continues to be 
there. Mr. Deputy Chairman, if you just study 
these articles, you will find that the plethora 
of infomation, the details of information, and 
the facts and figures, which have been given 
in these articles are not to be found anywhere.    
Fortuna- 

tely or unfortunately, I also, during the inter-
session period, had been almost on a similar 
tour, and had covered about 3,000 to 4,000 
miles. Sir, these facts and figures are to be 
found nownere except in the office of the 
Railway Board. And if you make an analytical 
study of these articles, you will find that they 
serve nothing but as Background music for 
this Budget speech. And again, Sir, only a few 
days before this Budget speech, a meeting of 
the National Railway Users' Committee was 
called, and some facts were given and certain 
speeches were made just to create an 
impression that so much is being done in 
respect of passenger amenities. 

When I say all this, I do not at all wish to 
convey an idea that nothing is being done by 
way of passenger amenities. Certainly not. 
But, let us not forget the fact that whatever we 
spend on passenger amenities is hardly one 
and a quarter per cent, of our Railway Budget. 
And while appreciating what is being done, I 
will tell you how, even in the sphere of pas-
senger amenities money is being mis-
appropriated—I use this word advisedly—and 
how we are lacking in a sense of planning 
even in that matter. But, all the same, I must 
fully recognise, and concede, and appreciate, 
what is being done. Mr. Deputy Chairman, 
what I wanted to emphasise was this: let us 
not be hypnotised by the false sense of 
passenger amenities and lose sight of all other 
important aspects of the Railway 
administration. Public is definitely very much 
concerned about it, and we all have been 
demanding so many improvements and 
amenities for the passengers. They have been 
given certain amenities to certain extent, but 
let these things not overshadow the proper 
perspective. I will just give an example. At 
Delhi Junction, the cementing is being done 
between the tracks, and lakhs of rupees have 
been spent on it, and all this has been charged 
to the passenger amenities.    I do  not know 
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by what stretch of imagination we can call 
this cementing of tracks, etc., as passenger 
amenities. If this is a passenger amenity, then, 
I should say that everything that is spent on 
the railways is spent on passenger amenities. 

Again, Sir, if you just examine the new 
carriages that have been built, you will find 
that some sort of copying from somewhere 
has been done, and some imitation has been 
done. There are two doors and a corridor. We 
know our people here, and it becomes 
absolutely difficult for them even in the short 
time—with the crowds that we have and with 
all sorts of luggage that we carry—to get into 
these carriages. What sort of inconvenience 
does that cause to us? Even I had to travel for 
a short distance in a II class carriage which 
had the same sort of arrangement. And we 
found ourselves in extreme difficulty there—
even in the II class— because we carry heavy 
luggage and all that sort of thing, and with two 
doors and a narrow corridor, it becomes such a 
difficult affair. 

MR. DEPUTY CHAIRMAN: You must use 
the luggage van for your luggage. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, I think we do not divorce realities. 
And let us remember that the people who 
carry the luggage have got to carry it with 
them. You cannot  leave  it  in  the  luggage  
van. 

MR. DEPUTY CHAIRMAN: Will you not 
be inconveniencing other passengers, Mr. 
Mathur? 

SHRI H. C. MATHUR: Well, Sir, let us 
remember how we are living at present in this 
country. If you think that you can change the 
habits of our people overnight, simply by 
providing these carriages, then I shall con-
gratulate the Railway Ministry on improving 
the habits of the people... 

MR. DEPUTY CHAIRMAN: If even 
Members of Parliament cannot change their 
habits, I do not know what the fate of our 
country is going to be. 

SHRI H. C. MATHUR: That is true. That is 
why I say, do not be divorced from the 
realities, and you cannot overnight change the 
habits of the people. Again Sir, so far as 
passenger amenities are concerned, there is a 
lot to be done. To this point, I just wanted 
only to make a passing reference. 

Now, my friend, who just spoke before me, 
tried to give us two impressions. One was 
about the hon. Minister's sympathy for the 
poor, that he has gone all out to do all that he 
possibly could to help the poor traveller. And, 
Sir, the second thing that he referred to was 
the staff. 

I will refer first to the poor passenger who 
has been helped in this Railway Budget. Now, 
I would like the hon. Minister to tell us and 
clarify as to who are those people who travel 
short distances, and who are the people who 
send things, who transport goods in quantities 
smaller than 20 maunds. It is not the Birlas 
and Dal-mias who send goods weighing less 
than 20 maunds. It is only the poor agricul-
turist who has to take his produce of the field 
to the mandi, who uses it, or a small trader 
Who does it. Again, Sir, I must point out that 
our economy is mainly an agricultural 
economy, and it is only the small trader and 
the small agriculturist who have to travel short 
distances, and who also carry, or send, goods 
in small quantities. And it is the agriculturist 
or the small trader who has been taxed the 
most. Empty purses and heavy taxes, that is 
the policy adopted by the Government. 

Who has been affected the most? It also 
clearly indicates the policy of the Government 
that they are working for some centralised 
industrial centres, so that the goods which are 
to be despatched from those indus- 
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report mentioned by the hon.   Minister in his 

speech before Parliament. 

After two and a half months, another Reviewing   
Committee  was   appointed to review the findings 
of the original Committee,  and the Reviewing 
Committee submitted its report after three oi- four 
months, and even before the Government  came   
to    any    decision about  this  Committee's  
recommendations, great publicity was given in the 
papers  to  this,  and  then  this  report is also sent 
to the Parliament quietly for the Parliament 
Library.    I made enquiries from the Secretary 
whether we could get the Shah Nawaz Com-
mittee's original report.   How can we examine and 
understand the Reviewing   Committees'   report   
without   the original Committee's report before 
us? I  have   gone  carefully  through    this 
Reviewing    Committee's    report.      I have  
spent  two  days  over it,  and  I find that it is not at 
all possible for me to appreciate the findings and 
the recommendations   of   this    Reviewing 
Committee unless and until I have before me that 
original report.    This is not honest, and this is not 
fair to the members of the original    Committee, 
because they have been very severely criticised in 
this report.   It is also not at all fair, Mr. Deputy 
Chairman, to this House not to place that report on 
the Table of the House.    It    is    not fair;  it is not 
honest. 

DIWAN CHAMAN LALL    (Punjab): I  Who  
appointed  the  Reviewing  Committee? 

SHRI H. C. MATHUR: The Railway Minister 
or the Railway Administration. In this 
Committee's report there are many very 
disquieting criticisms ef the Railway 
Administration. If this Government is to be 
credited with any decency, if this House is not 
to be a mere mockery, I appeal to you and 
demand that this report should be placed on the 
Table of the House. 

SHRI B. C. GHOSE (West Bengal): Is not 
Mr. Shah Nawaz a member of both the 
Committees? 

[Shri H. C. Mathur.] trial   centres   to   long   
distances   must be given relief. Eventually, it 
is only the consumer that is affected.   In the 
initial   stages,   relief   has   been   given only  
to  the  big    business,    and    the 
agriculturist, the small trader and the ordinary 
class of men have been made to  suffer  by  
way  of    paying    more. There  has  been  a  
consistent  demand for decrease in the fares 
and freights. But what has  been  doled out  is 
not sympathy,  as  my friend pointed out, but 
exactly higher taxation for them. Sir, I very 
much wish to point out this thing, because I 
feel that, with diminishing  returns,   it   is  the   
agriculturist who has been affected the most 
with the falling of prices, and again, it    is the  
agriculturist who  is  being  taxed more and 
more through this Railway Budget,   because   
it   is   he   alone   who will pay more for his 
goods and more for his  transport. 

Passing from this point, Sir, I will go   next   to   
another  important   point. And that is that when 
we travel, we think   of   the   safety   of   travel.   
You will remember, Sir, that last time, at the  
time  of  the  last  Budget  speech, the hon. 
Minister told us that he had appointed   a   
committee,   which     was called the Shah Nawaz 
Committee, to enquire  into  the  causes  of the  
accidents  and  to  suggest  some  remedial 
measures.    And, you will be surprised to know, 
Sir, that   the   committee did submit its report to 
the Railway Administration,     possibly     in   
April 1953, but that has not seen the light of the  
day to  this  day.    We do not know   anything   
about   that   Committee's report.    It is a very 
interesting thing,  Sir.    Then,  what    happens   
is that  after  about  two   months,   something  is   
managed  and    manoeuvred And  that  
Committee  had  only  three members   on   it,   
the    Parliamentary Secretary,  the senior 
member of the Railway Administration,  and  a 
retir-   I ed General Manager.   Now, this Com-   | 
mittee  submits   its  report.    But  that   ( report 
never sees the light of the day.   | Nobody knows 
about it.    That is the  | 



605    Budget (Railways), 1955-56—[ 28 FEB. 1955 ]    General Discussion      606 
SHRI H. C. MATHUR: Yes, what Mr. Shah 

Nawaz has done is to take away by one hand 
what he had given with the other. 

THE   MINISTER   FOR    RAILWAYS AND 
TRANSPORT   (SHRI LAL    BAHADUR) :   Mr.  
Shah  Nawaz happened  to 
^00*trtZ~Th3enrKS?,  of  both  the  Com-
mittees. 

SHRI H. C. MATHUR: I simply pity the lot 
of Mr. Shah Nawaz. The hon. Minister would 
not relish it if I were to say what I feel about 
this. It is much better that we do not talk 
about individuals and personalities. That is 
why I keep myself confined advisedly to the 
subject matter only. I only talk about 
principles, and policies. If I were to discuss 
the matters dealt with in this Committee's 
report, I would have to hammer the Railway 
Ministry for two hours. 

SHRI B. C. GHOSE: Go on. 
SHRI H. C. MATHUR: Now, I come to the 

question of accidents. The Railway Ministry 
has been for some time now wanting to wash 
out what they call external inspection. You 
will remember that on the floor of the House I 
had asked more than once questions about the 
Government Inspectorate, and all sorts of 
funny arguments were advanced. In the 
original Committee's report a very strong re-
commendation was made that the position of 
these Government Inspectors should be 
strengthened in the interests of the safety of 
travel. It is unfortunate that we do not have 
the facts and figures given by them. It is very 
unfair not to let us know what the 
recommendation is and to withhold from the 
House the arguments which they have 
advanced, the reasons which they have given, 
the facts and figures which they have given 
and the materials on which those 
recommendations are based. That has been 
withheld, but now the Reviewing Committee 
wants not to strengthen the Government 
Inspectors to wash them out as independent 
units and to bring them back under 

the control of the Railway Administration, 
that they should be a branch of the Railway 
Board. There is a very long history behind 
this. It was only in 1941 that they were taken 
away from the control of the Railway 
Administration and put under a separate 
Ministry, the Ministry of Communications. I 
have gone into the arguments which have 
been advanced by the Reviewing Committee, 
and Mr. Deputy Chairman. I can tear them to 
pieces. 

They say that in the present state of affairs, 
it is impossible for any external inspection to 
carry out a really sound examination and 
inspection, but they forget that they are 
mixing supervision with inspection. The argu-
ment that they have advanced is that under a 
system of external inspection a real and sound 
supervision from stage to stage cannot be 
done. They say, that they must have this sort 
of set-up. By all means, let them have it, but 
external inspection serves a different purpose. 

I may submit for your information that only 
in 1945 the views of the General Managers of 
all the Government Railways were taken in 
the matter, and if I am correctly informed, all 
the General Managers were unanimously of 
the view that the Inspectorate must be 
maintained. Not only that, another Committee 
which they appointed, on which some foreign 
experts also served, went to the extent of 
advising the Railway Administration that the 
independence of this Inspectorate must be 
maintained and that for that purpose it should 
not be under the same Ministry. These 
Inspectors have to criticise the Railway 
Board, even the highest officers in the 
Railway Administration, and now if they are 
transferred back, we can imagine the 
situation. When even the report of a 
Committee which was appointed with the 
knowledge of Parliament and on which so 
many persons served is being shelved, sup-
pressed  and    pigeon-holed,     do    you 
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independent inspection notes will ever see the 
light of the day? They say that in case of 
major accidents we can have judicial enqui-
ries. Inspection is one thing and an enquiry 
into a major accident is another. The 
Inspectorate that ei.^„s now is absolutely 
necessary, and it must be absolutely 
independent so that it can criticise the Railway 
Board or even the highest of the officers, the 
Chief Engineer or the General Manager of the 
Railway concerned. As for judicial enquiries, 
if they are necessary, by all means have them. 
I have been an advocate of it. I have been 
associated all my life with the judiciary. I have 
risen from a magistrate, I started my career as 
a magistrate and I would always advocate 
judicial enquiry when it is necessary but 
certainly judicial enquiry cannot replace 
enquiry of a technical nature and if you have a 
judicial enquiry, you will always want some 
technical experts to be the assessors or to be 
associated with that enquiry so that they guide 
and give an independent view. Do you want 
the blue-eyed boys of the Railway Ministry to 
be assessors or do you want independent 
assessors? These Government inspectors 
would be absolutely independent assessors in 
those judicial enquiries. This is just one part of 
it. There are at least half a dozen important 
matters which should be referred to. 

I will only refer to another matter on which 
fortunately the original Committee and the 
Reviewing Committee are in agreement. I am 
not concerned with this or that Committee. I 
am concerned only with the safety of 
travelling and I very much welcome that there 
is agreement on some points which I consider 
to be very important and that is about the 
adequate and full supplies of stores essential 
for safety and good performance. If you read 
the recommendations of both these 
Committees, you will find that this serious lag 
has been responsible for a lot of inefficien- 

cy, for some of the accidents and for 
keeping our personnel idle for a long 
time. Even the Shroff Committee 
which was appointed four years back 
made a point of it but the governmen 
tal machinery is such that no progress 
whatsoever  has  been  made this 
matter —ith thp M1* that ciency of the rauway 
"auanu!. 1?5WN^» has suffered very much 
according to their own admission and the 
officers and other staff have been kept idle. 
There could have been much greater output in 
the workshops but they don't receive the 
supplies and the workshops remain idle. This 
has been going on and pointed attention was 
drawn to it. I am not here only to criticise the 
Railway Board. I am here criticising the 
Government as such and if the Railway Board 
may not be responsible for this state of affairs 
certainly the Government cannot shake this 
responsibility off its shoulders and if they are 
waiting for the Purchase Committee's report or 
any other report, I do think that some interim 
arrangement should have been possible and 
definitely it is the duty of the hon. Minister in 
charge to take this matter to the Cabinet, place 
all the facts before them and tell them how this 
biggest nationalised industry is suffering, how 
the country is suffering, how the safety is 
suffering and that some interim arrangement 
should be made straightaway. 

Now I would pass to the question of 
personnel. My friend who spoke before me 
made a strong point of it and it is this point 
about which I am very deeply concerned. I 
have taken keen interest in this matter and I 
have had a lot of discussions on this subject. I 
will not go into the details which in decency I 
should hold back for two reasons—that it is 
no good discussing individual cases and also 
because I don't want to make any use of the 
information which I have as a result of 
discussions with the Members of the Railway 
Board, 
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or the hon. the Railway Minister. I 
wish to follow that official propriety 
but apart from that, I wish to submit 
that the ex-State Railway staff has 
been treated absolutely shabbily. It 
has been treated almost tyrannically 
lan^ 'brought all these matters to 
V • Mc.e   of. tv x   hon.   th-   Railway 
be th *. „_ was not convinced in the first 
instance but as I told you at the very outset, he 
was extremely kind and considerate and I was 
fully convinced that he was very anxious to 
see that justice was done. We went into this 
matter but after a lapse of these 3 years, I find 
that things are worse than they were in the 
beginning and they are getting worse every 
day. They have been given such shabby 
treatment that if these people were permitted 
to go to a court of law. they would certainly be 
able to get injunctions issued within a few 
days' time from the Supreme Court but these 
poor people are tied hand and foot and are 
being pushed back like anything. It is not only 
a case of one railway. The officers who should 
have been equated to much higher posts have 
been equated, for absolutely no reason, to 
much lower posts. I will give you two or three 
concrete instances. Now, the General Manager 
of the Jodhpur Railway should have been 
equated to a departmental head. I will say 
why. It was as far back as 1939 that we had 
these equations so far as railway officers were 
concerned because the Jodhpur Railway was 
also running what at that time used to be 
called the British section, or the civil section. 
So, that was a Government controlled railway 
but that was being run and for all 
administrative purposes, it was under the 
control of the Jodhpur Railways. We had to 
keep therefore, an officer who was 
Accountant-General there—a lent officer—
and because one-third of the expenses were to 
be contributed by the Government Railway, all 
the schemes were vetted and we had vetted at 
that time and the responsibility of all the 
officers was on our Railways, and an equation 
was   effected. 

Not only that. This question-was re-
examined only in 1945 and it was found—and 
again the man who was considering them was 
alent officer from here—that those-equations 
were just and fair. We were also paying those 
officers, mind you, vxactly the same salaries 
for the post to which they had been equated on 
the Government of India Railways. If the 
officer had been equated to a departmental 
head, he was given the salary of a departmental 
head. If he was a Class I officer, he was given 
the salary of a Class I officer. But today what 
we find is that the man who had been equated 
to a departmental head has been equated to two 
steps down below. Not only that. He looses his 
seniority by 5 or 6 or 7 years. Those people 
who were Class I officers have been relegated 
to Class II for absolutely no fault of theirs, and 
every officer of that Railway had an agreement 
with the Government of Rajas-than or Jodhpur 
and he had been taken under some 
understanding. Apart from that, this poison of 
discrimination and partisan treatment is now 
sinking too deep. It is in the interest of the 
Railway administration as a whole that I would 
appeal to the hon. the Railway Minister that he 
should not think of adjustment here or adjust-
ment there. He should not think of pleasing this 
or that officer. He should not think of pleasing 
me or somebody else. I do not ask you— and I 
told him—for any mercy. 

I want Justice and if he has not 
got the guts and courage to give it, I 
think it is better that he resigns. I 
ask for nothing more than justice and 
let him satisfy that what he is doing 
is justice. He cannot say that when we 
make an integration like this, some of' 
the officers will have to suffer. We 
are prepared even for an equation or 
vetting by the U.P.S.C. All that I ask 
of him is that these officers should be 
permitted to appear before the 
U.P.S.C. Even if you don't ................. 

SHRI LAL BAHADUR: I gladly accept that. 
I am prepared to refer all these  cases  to  the  
U.P.S.C.     I    only 
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hope that Mr. Mathur uses milder language 
instead of using the language that he has done 
so far from the beginning. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, I gladly accept, so far as I am 
concerned, if he will permit these cases to go 
to the U.P.S.C. I am satisfied here and I say 
this on the floor of this House.... 

SHRI LAL BAHADUR: Why mention 
words like 'guts' and all that? I don't quite 
understand that. You said 'If the Minister had 
not the guts, he should resign'. There is hardly 
any point in using such language at least on 
the floor of the House. 

SHRI H. P. SAKSENA: The guts Jiave been 
shown and it is for you to  show your guts. 

SHRI H. C. MATHUR: I have shown my 
guts immediately. My reaction is there. 

SHRI LAL BAHADUR: I have the guts for 
doing everything that appears to me to be the 
right thing and I have done it. I am not going 
to do so only on your request. I have always 
been trying  to do  the right. 

SHRI H. C. MATHUR: Everybody thinks 
that way. But I have the greatest regard for the 
hon. the Railway Minister, and I started with 
saying that and I again repeat it. I hope he will 
not be so excited. 

MR. DEPUTY CHAIRMAN: Use milder 
language. The cause of the parties for whom 
you are pleading, the cause you are 
advocating is not going to be strengthened by 
the use ot such language. 

SHRI LAL BAHADUR:   Quite right. 
SHRI H. C. MATHUR: I hope, Sir. the 

cause which I am pleading will not suffer, 
because I still have some faith left in me, in 
the Administration. If I had not that faith in 
the Administration, I would not have been 
speaking here on this subject. I 

still wish that that faith is strengthened in us. I 
do speak with some faith and if the 
excitement of what I say is going to prejudice 
the Minister, then he had better think about 
himself. 

SHRI A. DHARAM DAS (Uttar Pradesh) : 
We have full faith in the Minister. 

AN. HON. MEMBER: He knows what to 
do, what he wants is that you should  not get 
excited. 

SHRI H. C. MATHUR: I am not at all 
excited. I have held my soul in patience all 
these four years and more and, Sir, I am 
speaking with a bleeding heart. If only you 
kne'.. the feelings of these people. I hav met 
hundreds of them and I know their feelings, 
and I am speaking fci all those people and 
also in the inter   est of the Railway 
Administration af. a whole. I say, we have had 
enough of communalism and provincialism. 
Do not permit this poison to go deeper into 
the Railways. What is it that I plead for? What 
is it that I urge with all the earnestness at my 
command? I plead for the railway ad-
ministration of which the Railway Minister is  
in  charge. 

SHRI A. DHARAM DAS: So do all the rest 
of us here. 

SHRI H. C. MATHUR: That is what 
I am asking for here. I may go fur 
ther and ..........  

SHRI KANHAIYALAL D. VAIDYA 
(Madhya Bharat): Is the hon. Member 
justified in making such personal remarks 
about the hon. Minister? 

SHRI BHUPESH GUPTA (West Ben 
gal) : Sir, on a point of order ________  

SHRI H. C. MATHUR: I should like to pass 
no personal remarks at all and if I passed any, 
I am here immediately to* withdraw them. 
But what is the personal remark that I made? 

SHRI KANHAIYALAL D. VAIDYA: 
They were most personal remarks. 
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SHRI H. C. MATHUR: But what 

were they? Let me know. I hold 
him in respect and I admire the Rail 
way Minister ..........  

DR. D. H. VARIAVA (Saurashtra): "Let 
the hon. Member withdraw the remark that 
the Railway Minister has no "guts". 

SHRI H. C. MATHUR: I have never said 
that he has no guts. 

SHRI AKBAR ALI KHAN (Hyderabad): 
He has accepted the suggestion "to refer the 
cases to the Public Service Commission. 

SHRI H. C. DASAPPA (Mysore): All those 
remarks about guts and so on, may be 
withdrawn, and I hope Mr. Mathur will have 
no objection to that. 

SHRIMATI SAVITRY NIGAM (Uttar 
Pradesh): Let him withdraw the remark. 

SHRI BHUPESH GUPTA: Sir, on a 
point of order ...........  

SHRI H. C. DASAPPA: Mr. Mathur ■will, I 
hope, have no objection to that ^expression 
being expunged from the records. 

SHRI H. C. MATHUR: I am afraid 
I have conveyed a very wrong im 
pression and if............. 

PROF. G. RANGA: YOU have, that is the 
trouble. 

SHRI H. C. MATHUR: And I am really 
sorry, because, Mr. Deputy Chairman, my 
feelings for the Minister have been absolutely 
those of unqualified admiration and I started 
with saying that. 

MR.  DEPUTY CHAIRMAN:   But  at 
■the same time, you    are   using   such 
strong language,  and that is the most 
unfortunate part of it. 110 RSD 

SHRI BHUPESH GUPTA:   Sir, on a 
point of order...........  

MR. DEPUTY CHAIRMAN ; There is no 
point of order here. 

SHRI BHUPESH GUPTA: Sir, I am on my 
legs and I would like to ask, quite apart from 
admiration and all that—that is a different 
subject— whether to say that somebody has 
not got guts is unparliamentary? 

PROF. G. RANGA: It is only indecent, that 
is all. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh): It may not be un-
parliamentary, but it is derogatory. 

MR. DEPUTY CHAIRMAN: It is most  
undesirable. 

SHRI H. C. MATHUR: The question is not 
whether it is unparliamentary or not. If I stick 
to a word, I stick to it always, as you know, 
but I do not wish to convey that sort of a feel-
ing at all. 

MR. DEPUTY CHAIRMAN: That is all 
right, you have expressed regret yourself. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, my feelings would be further 
conveyed to you, when I say that it is now 
about 4 years—more than 4 years—since the 
integration took place. What has happened? In 
the Railway Board you will not And one 
single person in any responsible post drawn 
from the ex-State Railways. What is all this? 
Even the temple of Puri Jagannath has been 
thrown open to Harijans. Am I to understand 
that the portals of the Railway Board are so 
sanctified that they will be polluted if you 
have there some of these ex-State Railway 
men? It is conveying to them this sort of a 
feeling. What can I do? By your own conduct, 
you are doing it. While talking about the 
Railway Board, I wish to appeal to the hon. 
the Minister for Railways not to give such an 
impression to these people,  but to open the 
gates  of the 
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equally to all the people. If they say that there 
is not one officer who is fit enough to find a 
place in Railway Board, it is all right, I do not 
want that they should have people who are not 
fit, who do not deserve a place on that Board 
on merit. But certainly, this sort of feeling that 
they are outcastes is absolutely unjustified. 
There have been transfers in the Railway 
Board. 

Why is it that we do not have any officer 
from the ex-State Railways on the Railway 
Board? Why is it not done? May I ask that 
question? The people there are concerned with 
their own future. It is only human that they 
should make mistakes. The Railway Minister 
will tell you that he was good enough—and I 
really pay him a compliment for that—to get a 
Committee appointed and on that Committee 
we had the Home Secretary and the Secretary 
to the Ministry of States and we had a report 
from that Committee and he is improving 
upon it. And I know that he is trying today to 
improve upon the recommendations of that 
Committee. But that Committee did not at all 
appreciate what the problem before it was. We 
do not know whether they were redressing the 
grievances or aggravating the grievances. I 
fully appreciate what the Railway Minister is 
doing, but it would be wrong for me to say 
that I am satisfied on that account, because 
justice is not yet done and that is what I wish 
to draw his  attention to. 

MR. DEPUTY CHAIRMAN: You must 
wait till all the improvements are made. 

SHRI H. C. MATHUR: What im-
provements? 

MR. DEPUTY CHAIRMAN: You yourself 
say that the Railway Minister is improving 
upon the Committee's report. Why not wait 
before making such allegations? 

SHRI H. C. MATHUR: No, no. I would 
request the Railway Minister to get a 
Statement prepared of the representations 
pending before him. You prefer an appeal. 
You submit a representation, but get no 
acknowledgment, nothing doing. Six months, 
one year, two years, three years pass, still 
nothing. There should be some limit to it. May 
I most respectfully submit to the Railway 
Minister that he should issue an order that all 
appeals and representations should definitely 
be forwarded to the Railway Board at least 
within a month of their submission? Am I 
unreasonable in that? Another thing I would 
request the hon. Minister. Will he please see 
that ordinarily all the representations and 
appeals are disposed of within four, five or at 
the most six months? Let him set this time, 
and if the appeals and representations are not 
disposed of within six months, let a statement 
with explanation be submitted. The Railway 
Minister has very correctly referred to this 
matter in the end and he has touched the point, 
because he feels that in spite of the best 
equipment being given, nothing will improve 
until and unless the staff gives its cooperation. 
Instead of making such appeals, if the staff is 
given better satisfaction in this respect, the 
hon. Minister will get better response. 

1 P„M. 

They must at least know that their 
representations or appeals are being 
considered and decided. I do not say that it 
should be decided this way or that way; let it 
be decided in the just way. That is what I ask. 
Let these appeals and representations be 
disosed of within two months, three months, 
four months or six months. Let some time be 
set. Can you conceive of representations 
pending for years on end while the man knows 
nothing and suffers? This is only one part, Mr. 
Deputy Chairman. 

MR. DEPUTY CHAIRMAN: It is time, Mr. 
Mathur. You have taken forty minutes. 
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SHRI H. C. MATHUR: I have a lot to say, 

Sir. I have at least another two important 
points to mention. 

PROF. G. RANGA: He said something 
about misappropriation. Let us hear that. 

DR. SHRIMATI SEETA PARMANAND: If 
he is to be given more time, let us sit through 
lunch hour. 

MR. DEPUTY CHAIRMAN: What more 
time do you require? You have already  taken  
forty minutes. 

SHRI H. C. MATHUR: I made an appeal to 
the Chairman that I would take about an hour. 
I will take another twenty minutes. 

MR. DEPUTY CHAIRMAN: Please try to 
finish earlier. We will continue at 2-30 P.M. 
The House stands adjourned till 2-30 P.M. 

SHRI KAILASH BIHARI LALL (Bihar): 
May I draw your attention, Sir, to the fact that 
we are giving one hour to some person and 
then in the end we will be hardly given a few 
minutes? 

MR. DEPUTY CHAIRMAN: You will 
have your own time, Mr. Kailash Bihari Lall. 

SHRI KAILASH BIHARI LALL: No, Sir, 
the old story is going to be repeated. 

The   House    adjourned   for 
lunch at one of the clock. 

The House re-assembled after lunch at half 
past two of the clock, MR. DEPUTY 
CHAIRMAN in the Chair. 

MR. DEPUTY CHAIRMAN: Yes, Mr. 
Mathur. Please be brief. There are about 30 
names. 

SHRI H. C. MATHUR: Yes, Sir, I shall try 
to be brief. 

MR. DEPUTY CHAIRMAN: Just if the 
Members keep the quorum, we can sit even 
between 5 and 6 today because we have to 
meet again at six o'clock for Budget papers. 
We can sit like that if it would suit hon. Mem-
bers and the hon. the Railway Minister. If, 
however, the Members are anxious to hear the 
Budget speech in the other House we shall 
have to adjourn. I want to know what the 
sense of the House is. 

SHRI P. S. RAJAGOPAL NAIDU 
(Madras): We have to go to the other House. 

MR. DEPUTY CHAIRMAN: Then I would 
request the hon. Members to be very brief in 
their speeches. 

SHRI H. C. DASAPPA: We may sit 
another day. 

MR. DEPUTY CHAIRMAN: Tomorrow 
we shall have to sit through without any 
break for lunch. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, owing to the limitation on time I 
cannot go into details, but without in any way 
intending to add fuel to the fire on the other 
side I do wish to point out cases of general 
discrimination against ex-State Railway 
officers and I am not dealing with individual 
cases. For instance, Sir, in matters of paying 
interest on the provident fund they are 
treating them differently. I shall just point out 
to you one very amazing instance. 

MR. DEPUTY CHAIRMAN: No. names, 
please. 

SHRI H. C. MATHUR-, I shall not go into 
details, Sir, On the Northern Railway the 
officers of the ex-E.P. Railway as well as 
three division of the E.I. Rail way are paying 
for their electricity at the rate of two annas per 
unit. But, Sir, the officers and the staff of the 
Bikaner Division and Jodhpur Division pay at 
the rate of six annas a unit. I do not know if it 
is discrimination or anything else. 
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Again, I shall point out to you, Sir, that in 

Jodhpur where the officers were supplied 
with furniture the railways were charging 
them 6J per cent. per annum for the use of 
furniture. All of a sudden one day, the 
Railway Board passess an order that it should 
be 24J per cent, or something else from 6J per 
cent, to about 24 per cent, with retrospective 
effect and without giving them any notice or 
anything of that kind deductions are started at 
the higher rate. 

Now. coming back to the question of 
electricity bill that I was referring to, they pay 
at the rate of six annas and there are their 
brothers on the same railway, on the same 
Northern Railway paying at the rate of two 
annas. The House would recall that there was 
a solemn assurance given to us that the terms 
and conditions of their service would not be 
altered to their disadvantage. In spite of that 
assurance the rent of the furniture shoots up 
from 6i per cent, to 24 per cent, and it is 
deducted without giving them any notice. 

In matters of promotion, selection and so 
many other things if I were to go into details I 
will take a long time but I shall just mention 
this that discrimination cannot but result in 
utter inefficiency, disloyalty and bad blood 
between the two people who are working on 
the same Division. We want their relations to 
be the best and that ought to be. 

Now, I will close this chapter here and 
would like to refer you to another very 
important aspect, the accountability of the 
executive to Parliament. This is a very 
important matter,  Sir. 

If one had cared to read the speech of the 
Comptroller and Auditor-General, who spoke 
the other day at Calcutta, one would know 
that he very much emphasised this point. The 
very essence of a democratic form of Govern-
ment is based on this,    the    account- 

ability of the executive to Parliament and the 
real control we exercise over appropriations. 
But it is common knowledge. Sir, that here we 
receive requests for supplementary demands 
and there we have a very sorry state of affairs 
as far as lapses are concerned. So as a matter 
of fact, Parliament instead of being a really 
controlling body is being reduced only to a 
registering body of the decisions of the 
executive. This is a matter of general 
importance and I would just invite your 
attention to the latest Audit Report on the 
Railways, 1954, which was supplied to us 
only two months back. We have not got any 
later figures. If you just look at it at page 2, 
you will find there "Savings on Voted Grants. 
Savings occurred in 19 out of 22 voted grants. 
A list of important cases is given below." 
Here are those cases where the amounts have 
lapsed, where the finances have not been 
utilised. And there are instances, Sir, where 
they have gone for a supplementary demand, 
but, as a matter of fact actually even the origi-
nal amount which had been sanctioned has not 
been made use of. This is a very sorry state of 
affairs and it is no use quoting all the cases; 
there are so many cases. To quote a few 
instances there is a saving of 18 38 per cent, 
in one case; 30:43 per cent, in another; 89-65 
per cent, in a third; 100 par cent, in a fourth; 
55-56 per cent, in a fifth; 46   65 per cent, in a 
sixth; and so on. This is the latest audit report 
which has been placed in our hands and it 
discloses really a very sorry state of affairs so 
far as the working of the Railway Board is 
concerned and so far as its accountability to 
Parliament is concerned. 

Again.Sir, in a hurry I shall pass to another 
very important point. I wish to invite your 
attention to the mounting working expenses. 
We all feel very much concerned about it and 
we find that the expenses have been going up 
from year to year. The hon. Minister has 
referred to it in his Railway Budget    speech 
and he 
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has tried to give some explanation. I have also 
with care read the Memorandum which has 
been submitted giving the explanations, but I 
am afraid the Railway Minister is not seized 
of the actual working, of how unnecessarily 
the expenses are mounting. I will just point 
out to him by one instance how it is happening 
and the House will very much appreciate 
when I give that example. Now, Sir, the 
Mysore Railway had a first-class workshop 
and they were carrying on very well with one 
manager and another assistant manager. The 
output was good. The production was good. 
The reports have uniformly been good. Now, 
after the merger what happens? This manager 
is of course classed as a senior-scale officer. 
The assistant manager is equated to non-
gazetted rank. The poor man is thrown away 
though he is a qualified engineer; the reports 
about him are good. But I am not talking at the 
present moment about the treatment, the 
shabby treatment which has been given to 
these ex-State Government officers, and that 
poor man goes to dogs. Even, then, what 
happens is this. They have appointed three 
assistants to carry on the same work. 

SHRI H. C. DASAPPA: Three gazetted 
assistants. 

SHRI H. C. MATHUR: All right. With the 
three gazetted officers apart from the general 
manager, the output has not increased; the 
production has not increased. This is how you 
see the expenses are going up. Again, I 
submit that this is a very important matter 
because I definitely feel, it is not only a 
feeling with me but a conviction, that figures 
running into crores can be saved if there is a 
real drive, if there is a real examination of the 
facts of the actual working. 

Even in the implementation of this award, 
the adjudicator's award, I have examined this 
and I venture to submit, Sir, that with the 
fullest comfort of the staff, on the Jodhpur 
Division alone I can effect a saving of about 
ten lakhs of rupees a year.    They   are   
sending 

rest-givers to places. I can understand a rest-
giver at a busy place where the people want 
him but I cannot understand rest-givers at a 
place where there is hardly any work, where 
people as a matter of fact look for the 
incoming train as the break of monotony in 
their life; there too a rest-giver goes because 
this adjudicator's award has got to be 
implemented blindly. The rest-giver who goes 
there finds himself the most unwelcome guest 
there. Nobody wants him; there is no place 
for him to sit even, nothing to do. But he goes 
there. At certain stations also the same thing 
happens with regard to pointsmen and so on. 
Without going into those details I have 
calculated and I have before me a full note 
giving definite calculations how an amount of 
Rs. 10 lakhs per annum can be saved while 
giving the fullest satisfaction to the staff 
itself. 

I have given you two concrete ins 
tances. So what I would most respect 
fully suggest is this. Let the Railway 
Board appoint a team of really efficient 
officers, officers who mean business, 
who will not be swayed by this or that 
thing, and let them go and examine 
these things, examine the actual work 
ing and see where the economy can 
be effected. We have such a team as 
we know in the Central Secretariat. 
They have effected economy to the 
extent of Rs. 60 lakhs in the 
Secretariat alone while going through 
only a few Ministries. I am definite 
that a saving to the extent of ...................  

DR. SHRIMATI SEETA PARMANAND: 
Will the hon. Member place on the Table of 
the House the note to which he just now 
referred? 

MR. DEPUTY CHAIRMAN: He has not 
read it. 

SHRI H. C. MATHUR: I can prepaTe a 
note and give it to you. 

After all, this mounting expenditure has 
been a matter of deep concern for 
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[Shri H. C. Mathur.] all of us. And it is 
after all the taxpayers' money. We have been 
taxing the poor agriculturists, because we 
want more money. There is nothing in the 
whole of the Budget speech to show that steps 
are being taken to examine this aspect and to 
effect economy. 

Now, I will only refer to one point and sit 
down. I very much appreciate the other step 
which is now being taken and to which the 
hon. Minister referred, that is, co-operation 
which they want to get from the public. He has 
mentioned that this will be started first in the 
matter of remodelling and remaking platforms. 
When I spoke on the Railway Convention 
Committee's Report I very strongly pointed 
out that there was a lot of enthusiasm which 
has not been tapped and that a considerable 
amout of resources could be tapped from this 
side. My friend, the Deputy Railways 
Minister, who went to Rajasthan the other day 
to perform an opening ceremony will bear 
testimony to this. As a matter of fact, he has 
publicly stated that there was tremendous 
enthusiasm among the people and that they 
were prepared to come forward and contribute 
in all respects and in all manner, not only in 
labour but in money and everything if the 
country is opened up by railways. He will 
himself bear testimony to that. I have only 
read his speech in some paper. I have referred 
to this aspect more than once. Especially I 
referred to it when I spoke on the Railway 
Convention Committee. But I wish to point 
out that the way we are proceeding is wrong. 
They will not be able to arouse the enthusiasm 
of the people by asking them to improve plat-
forms which are already there. It is only the 
opening up of the country by new lines that 
will enthuse the people. You will find any 
number of people who will contribute money 
for the railway station itself. There will be 
many people who will be prepared to come 
forward and construct or do anything you 
want according to your schedule, according to 
your Chief Engineer,  ac- 

cording to your P.W.D. and according to your 
plans. But if you really want to enlist their co-
operation, if you want really to make some 
headway in this, you will be disappointed if 
you ask people to go and reshape the old 
platforms; in that case a wrong thing may 
happen. 

If you help them by opening up the 
country, with their co-operation you will find 
that you can reduce expenses on working. 
That means they will be able to have more 
lines because they will become remunerative. 
If the working expenses are smaller, as I have 
pointed out, the lines which are at present 
dubbed as unremunerative in the Railway 
Board's office will be considered as 
remunerative because the working expenses 
will go down. So I earnestly appeal to the 
hon. Minister to look into this aspect also. 

Sir, as you are all the time looking at the 
clock, I shall close my speech here and I hope 
that the Railway Minister will give all the 
necessary consideration. I hope he will not be 
carried away by the excitement or by a few 
words here and there. They are said with 
absolutely honest intentions and it is the 
intentions that count and I do hope that 
something will be done in the matter. 
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MR. DEPUTY CHAIRMAN: He spoke 
of the membership of the Railway Board, 
not the office of the Railway Board; so 
don't think of 'chapras-sis', etc 
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SHRI JASPAT ROY KAPOOR: But just 
now he said that he meant "the thousands of 
persons who are in the Railway Board, that he 
would probably be satisfied if some of them 
are taken over from the ex-State Railways. 

SHRI H. C. MATHUR: There are Directors; 
there are Joint Directors; there are Deputy 
Directors, and I made it absolutely clear that 
there had been wholesale transfers. Railway 
Board members are one thing and the Rail-
way Board as they constitute consists of not 
only the Members of the Railway Board—the 
Railway Board consists now of not three but 
four Members— but there is a spate of 
Directors, a spate of Joint Directors  and  all 
that. 

MR. DEPUTY CHAIRMAN: If I 
remember aright, you said there is not even a 
single member of the Railway Board from the 
ex-States personnel. 

SHRI H. C. MATHUR; No, Sir. My speech 
is there. 

SHRI JASPAT ROY KAPOOR: But let him 
have the opportunity to correct. 

SHRI H. C. MATHUR: I do not have to 
correct a word of what I said. You are at 
liberty to put anything in my mouth, 

SHRI JASPAT ROY KAPOOR: If you do 
not want to correct and want to remain 
absolutely wrong, 1 do not mind it either. 
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THE DEPUTY MINISTER FOR RAIL-
WAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN) : They are charged half the season 
fares. 

MR. DEPUTY CHAIRMAN: It is time, 
Mr. Kapoor. You have to wind up now. 

SHRI JASPAT ROY KAPOOR: I will 
take only a few minutes more. I am 
speaking after a very long time. I am 
speaking after many months. 

MR. DEPUTY CHAIRMAN: Please be 
brief. 

SHRI JASPAT ROY KAPOOR: I am trying 
to be. Sir. 
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SHRI KAILASH BIHARI LALL: May I 
ask, Sir, whether you are going to fix a time 
limit for speeches? If you are, then you must 
announce it so that people may be aware of it. 

MR. DEPUTY CHAIRMAN: Fifteen 
minutes  each. 

SHRI BHUPESH GUPTA (West Bengal): If 
it is 15 minutes, we are not speaking. Why 
should not you apply this to others  also. 

PROF. G. RANGA: This will no I apply to 
leaders of parties. 

DR. P. V. KANE (Nominated): Mr Deputy 
Chairman, I have carefully-gone through the 
comprehensive speech of the hon. the 
Minister for Railway.', which had been 
distributed amongst us. I shall not go into a 
great many details.    I am going    to    speak 

only on two, or three points and criticise one 
or two matters that are contained in this 
speech. 

First of all, I And that the nomenclature of 
the different classes of the railway carriages 
has been changed, II class into I class, Inter 
Class into II class and so forth. I think there 
has been a lot of loss already, and probably it 
may be more in the future. One thing is that in 
the countries of Europe there are only two 
classes. Why do you want four classes? The 
Second Class will be the First Class, the Inter 
Class will be Second Class, then there will be 
a III class and then the air-conditioned 
coaches , i.e., the fourth class. We should not 
have so many classes at all. There should be 
only two classes, the First Class or the Second 
Class by whatever name you may prefer to 
call it and the ordinary class. If air-
conditioning is required, it will not be a 
separate class but a separate fee should be 
charged. That is one of the points I want to 
bring to the attention of the hon. the Minister 
for Railways. 

Another important point is that he has 
divided distances into three categories—1 to 
150 miles, 151—300 miles and 301 miles and 
over. He has given certain concessions which, 
to my mind, are rather illusory in this sense 
that he says that up to 150 miles there will be 
an increase in charges, between 151 and 300 
miles the charges will remain unchanged for 
all classes and that for 301 miles and over, the 
fares will be reduced. That appears to be a sort 
of concession, but in my view this is really no 
concession in the sense that you are benefiting 
very few people, if any at all. Very few travel 
beyond 301 miles. I have no statistical 
information, but speaking for myself, I can say 
that I travel at least fifty times a year up to 150 
miles, and as regards my long distance travel, 
it is only once or twice a year. So, it there is 
any concession, it is really not very great. It is 
more or less illusory.  The real   sufferers  are 
the people 
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who travel in the third class from one to 150 
miles. As a matter of fact, 1 go about a dozen 
times a year to Poona which is less than 150 
miles, and therefore my submission would bs 
that poor people, who travel in the third class 
and usually for short dir tances of less than 
150 miles, will be taxed more. Every burden 
falls "n the poor or middle classes, and this 
will be one more instance. By this, the hon. 
Minister will probably ge$ fen times as much 
as he will lose by reducing the fare for longer 
distances. 

PROF. G. RANGA: He is going to help bus 
traffic. 

DR. P. V. KANE: This is not the proper 
thing to do. Really this will affect the poor 
people, people with low incomes. 

Another important point to which I would 
like to draw the hon. Minister's attention is 
this. In his last year's Budget speech, he told 
us that seven lines were being surveyed, but I 
find from his speech this year, page 14, that 
only Ave lines have been surveyed. I wonder 
why he has omitted the two lines which are 
really the most necessary ones, viz., 
Mangalore-Hassan and Diva-Dasgaon line. It 
is reported here that the survey of these two 
lines is still in progress. I told this House last 
year that the survey of the Diva-Dasgaon line 
had been going on for fifty years. From my 
own experience I can tell you that, and I 
expect that the hon. Minister will see to it that 
all the seven lines which he himself ad-
umbrated last year in his speech are completed 
as quickly as possible, but I find that the 
Konkan people are be ing treated rather in a 
step-motherly fashion. The Diva-Dasgaon line 
is only 90 miles, and that has been left to be 
done next year. I do not know when it will be 
completed. It may take another fifty years. 
However, we are now in a Welfare State and I 
hope the present Administration will not take 
as long as the British Government did. I may 
submit that in this Konkan area   for   about 
three   and a half 

months there is no communication at all, 
except for the coastal places for which there 
are steamers that ply every week. For 150 
miles, these people have no means of 
communication except what the State 
Transport buses give. 

I do not want to say anything against the 
State Transport, but even supposing it is 
efficiently worked which I do not concede, it 
is a very slow procesa. From Bombay to 
Ratnagiri, a distance of 220 miles, the State 
Transport takes —if they run properly and 
often there are breakdowns and people are left 
high and dry in odd places; I have myself 
experienced it—from 12 to 16 hours, but in 
the rainy season, it takes considerably more. 
Often the wheels get stuck up in the mud. 
Formerly the condition was different. The 
service was run by private people, and the 
driver was everything. He was the driver, 
cleaner, operator, everything in one, but now, 
if he gets stuck up. somewhere, he is helpless. 
He will say, "I am only the driver. I cannot 
manipulate the engine and so you people get 
out." Then someone comes who can do the 
job, and then after four hours, it starts again 
This is the way in which the State Transport 
is carried on. The State Transport is the only 
means of transport now from Bombay to 
Ratnagiri and Diva. In my college days, we 
had to go on foot. The roads became 
impassable in the rains for about four months 
from June to September. If I had to go from 
Bombay to my native place, which is only a 
distance of about 90 miles as the crow flies, I 
required six days of hard walking. We had to 
cross a number of creeks, rivers, etc., going 
up the hill for one mile and down the ntll the 
next mile and so on. This state of things still 
continues and there are very few places which 
are catered to by the State Transport service. 
So, it should be the first problem of the hon. 
the Railway Minister to tackle this question.   
He says that the survey 
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not know whether next year also he will say 
that the work is still in progress or report that 
it has been finished. The Government should 
apply its mind to this and see that some work 
is started. I hope that the hon. Minister will 
report next year that this work has Deen 
finished. I am glad that the hon. Minister 
himself went by steamer, but as I have said 
previously, he should go as a private 
individual without any police or anybody else 
accompanying him, or if he is accompanied 
by such people, they must be in plain clothes. 
If he does this: he will see what sort of 
accommodation and what sort of amenities 
are given to the people who travel by    the    
steamers. 

Another aspect is that steamer travel nas 
become very costly. From Ratna-giri for 
these 150 miles the charges for Second Class 
come to Rs. 10 to Rs. 12 and for First Class it 
is Rs. 20 and Ratnagiri is proverbially a poor 
district and as I said a steamer runs only once 
a day and its rate of speed is 10 to 12 miles an 
hour and for this 150 miles it takes 12 
hours—starts at 10 in the morning and 
reaches at 8 in the night in a fair season. So I 
impress upon the Minister this point as this is 
very urgent problem. 

Another thing is about five lakhs of people 
of Bombay come from Konkan. Most of the 
textile mills depend on the labour from that 
district and many of the domestic servants 
come from Konkan and they are practically 
barred from going for those 3i months be-
cause the State Transport is a small affair and 
does not carry many people and steamer 
service is stopped. Ratnagiri is 82 miles from 
Kolhapur. When 1 was a teacher, we required 
two days to go from Ratnagiri to Kolhapur by 
tonga and from there to Bombay it took 
another day—in all it took 3 days. That state 
of things still continues in the rainy season. Of 
course, if you get the State bus, it is all right 
and you might reach after 12 hours, otherwise 

you will require 3 days. This aspect should be 
considered. 

Another point is that there are lots of fruit 
produced in the Konkan like mangoes, jack-
fruit, etc., that can be brought to Bombay 
from Konkan. But the steamer stops running 
after the 25th May—sometimes it runs till 1st 
June but the best mangoes—like al-phanso—
can be had only after the first week of June 
and they are practically worthless by that 
time. There are millions of mangoes ready but 
they cannot be brought to Bombay and so 
they are sold there for a song. There are many 
things there that can be brought to Bombay. 
The nearest station for Chiplun which is just 
at the foot of the Sahyadri Hills and is about 
60 miles, i.e., Karad. You know what the M. 
& S. M. Railway is. Probably it has improved 
a little on account of the Minister's doings but 
still it is the slowest Railway in the whole of 
India. This is another as-nect of the matter 
that the Minister should bear in mind. He has 
done a great deal and he deserves congratula-
tions as I said in the beginning but he should 
keep this aspect also about Konkan 
particularly in his view. I find there is none to 
speak for that poor place. I myself was a poor 
man in those days and have undergone all 
these difficulties. Now I don't go to Konkan 
often and have not gone for 6 years now but if 
I have to go, then these will be the difficulties 
which I have to surmount at my age. So rail 
connection is the most important thing and 
this is a small lap of the whole thing. From 
Diva to Goa will be 400 miles. Diva to 
Dasgaon is only one-fourth of the whole thing 
and that has taken 50 years. So I mention this 
matter for his attention. 

There are one or two small matters which I 
shall refer. There is a reference that Rs. 3 
crores have been set apart for passenger 
amenities. On page 17 that is given. I must 
congratulate him on that but I must    urge 
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that Rs. 3 croren is a very small percentage of 
the money recovered from the travellers. You 
find that Rs. 104 crores were recovered from 
passenger travel and if you spend only Rs. 3 
crores it comes to less than 3 per cent, of the 
whole earnings and therefore I suggest that 
these Rs. 3 crores should ( be raised to Rs. 5 
crores so that there will be more passenger 
amenities for all sorts of people, particularly 
for third class passengers. 

There is also mention made of some 
concessions to students. Of course, the student 
world will be grateful for these small mercies 
but I don't know whether there is any 
particular plan. I propose that these 
concessions should be increased to a much 
larger extent. We in India want Indians to feel 
that they are one nation and that sentiment has 
to be cultivated and at present the sentiment 
may be there in the air but i(; has not gone 
deep down below the skin. If you want that, 
then you must make the young people feel 
that. Take them to the whole of India—a man 
from Maharashtra should go to Bengal, a man 
from Bengal should go to Punjab and a man 
from Punjab should go to Cape Camorin and 
that must be done when he is young and is 
capable of imbibing fresh impressions. In 
order to effect that, there must be some 
schemes so that the same people should not be 
carried over again and again. Often times that 
may be the case. So there must be a concerted 
plan between the institutions of education-
schools and colleges—and the Railway 
Department by which there will be a rotation 
and every student in every college at least will 
have an opportunity of seeing India in spite of 
the great differences of habits, food, 
complexion and so forth. That is one of the 
suggestions which I wanted to make. The 
concession may be extended and I don't know 
whether any plan is followed but a master plan 
should be prepared by which every student at 
least in a college and high forms of the school 
should be able to go about in India and see 
India    for    himself. 

With these few    remarks, I commend the 
Railway Budget to the House. 

SHRI P. S. RAJAGOPAL NAIDU: Mr. 
Deputy Chairman, from the financial point of 
view there is much in lour Railway Minister's 
budget speech which the country can derive 
satisfac-tion this ^ear, though I may not agree 
with the hon. the Railway Minister with regard 
to the change of rates for passengers who 
travel up to 150 miles and also with regard to 
the change of freight rates for goods. 

I have fulled out from his budget speech 
certain points which give us some sort of 
satisfaction from the money point of view. 
The first point is that decline in passenger 
earnings which continued in the years 1950-
51 and 1951-52 has been arrested. Secondly, 
earnings from goods traffic have shown 
steady improvement. Thirdly, wagon loading, 
goods train mileage and revenue earnings 
have recorded an increase. Fourthly, it is also 
gratifying to note that the railway surplus is 
estimated at Rs. 7 ■ 14 crores for the coming 
year as against the revised estimate of Rs. 6-
57 crores. The surplus was the lowest in 1953-
54 when it declined to Rs. 2:56 crores as 
against Rs. 13 crores in 1952-53 and Rs. 28 
crores in 1951-52 Sir, the increase this year is 
striking because under the Railway 
Convention adopted this year, the Railways 
are providing Rs. 35 crores instead of Rs. ?0 
crores as pre"iously :.nd calculated on the 
basis of the old convention if we add this Rs. 
5 crores, this year's surplus works out to Rs. 
12 crores. 

At the same time I have to sound a note of 
warning to the Railway Minister. We find on 
a close scrutiny of the figures that working 
expenses are increasing by leaps and bounds 
every year. The anticipated gross receipts for 
1955-56 are estimated at Rs. 252-5 crores 
which is less by Rs. 2 crores than that of the 
year 1951-52. The working expenses for 
1955-56 are 
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Rs. 242 erores which includes Rs. 5 erores 
towards depreciation, as against Rs. 224 
erores in the year 1951-52. Sir, I feel that the 
Railway Minister should always have an  eye 
on this operating ratio of this. the biggest 
national asset of ours. Of course, some valid 
reasons are put forward in his speech, such as 
the increase in the working expenses, higher 
level of traffic, higher dearness allowance, 
etc., etc. But at' the same time, I would 
earnestly request him that there should be 
some sort of an arrest of this ever-increasing 
item of working expenses. 

Sir, the time given to me is very short and 
though one can talk for hours and hours on 
this subject of railways. I shall deal only with 
a very few and important points within the 
time that has been allotted to me 

I shall first deal with the changes in the 
fares and freights. I for one am opposed to an 
increase in the fares in the first leg, both for 
the passenger fares and for the goods freights. 
Prior to 1948, I think there was a telescopic 
fare system and subsequently, that "has been 
replaced by a flat rate. The change that was 
effected has affected the long distance 
passengers, subsequent to 1951. Now, with 
the re-introduction of the telescopic fares, I 
find that there is relief given to the long 
distance passengers, but it has very much 
affected the short distance passengers. When I 
went through the report that is given by the 
Railway Board, I found there a graph wherein 
I saw that the average distance travelled by a 
passenger is 30 miles. This increase in fares 
will affect about 90 per cent, of the travelling 
public. 

SHRI J. S. BISHT: How much will It be in 
terms of money? 

SHRI P. S. RAJAGOPAL NAIDU: My hon. 
friend wants to know how much it will be in 
terms of money. I am coming to that.   I have 
calculated 

that it comes to 8 pies per rupee for 
every 150 miles in the case of a third 
class passenger. I think the hon. 
Member will agree that III elass 
passengers.........  

PROF. G. RANG A: Actually 9 pies will be 
collected. 

SHRI P. S. RAJAGOPAL NAIDU: It comes 
to 8 pies per rupee up to 150 miles for short-
distance passengers. And who are the people 
who travel   short distances? They are mostly 
the agriculturists, the poor people who go to 
the shandies from their village homes, taking 
with them certain things that are produced in 
their fields—vegetables, flowers and things 
like that. They travel up to about 50 or 60 
miles to dispose of that produce and in return 
they buy certain articles that are required by 
them for their home use. These people will 
now be required to pay more for their travel. 
Sir, who are the long-distance passengers? 
They are mostly Government servants who are 
paid travelling allowance and Members of 
Parliament who are also paid T.A. 

AN HON. MEMBER: Not third class 
passengers. 

SHRI P. S. RAJAGOPAL NAIDU: I am 
talking of first class and also third class 
passengers. They are the longdistance 
travellers. You may show them benefit and I 
do not want to stand in the way of your doing 
that. But at the same time, I would request 
you not to increase the freight rates and the 
passenger fares for the short distance 
passengers. 

Sir, there is another point also to be 
considered by the hon. the Railway Minister. 
The serious competitor to the railways is the 
bus. Already there is very serious competition 
between the two and when you increase the 
freights, even the little money' that the 
railways are getting from the short-distance 
passengers will be definitely affected.     Of   
course,   in  some   States 
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bus services an nationalised, but in some 
other Stales they are not. This will also give a 
sort of encouragement to the passenge rs to 
travel only by buses, because 1 ven one anna 
is something of great v alue to the poor villa-
ger. In these h ird days if he can save even 
one anna, then certainly he will do it. He will 
1 alculate even pies and go by the trans] iort 
that is cheaper. 

SHRI O.  V. /LAGESAN:   Bus fares are 
anyway hig ler than railway fares. 

SHRI P. S. RUAGOPAL NAIDU: The hon. 
the De] uty Minister challenges me with the st 
itement that bus-fares are higher thar those of 
railways. 1 wish to point oit to him for 
example that the railway fare between 
Katpadi and Madras Central Station for 111 
Class is about Rs. 2/5/- whereas the bus fare is 
onlj about Rs. 2/-. I have calculated the t ling 
and the hon. the Deputy Ministe: should not 
be under the mistaken ii npression that buses 
charge more thin the railways. The bus 
charges are invariably less. They have always 
an eye on the railway fares and then they 
charge something less than the r always 
charge for the same distance. The people are 
also saved the expei se of going up to the 
Railway station to catch the train and by the 
bus thej can go right up to their destination 
With all that they find the bus fa -e is always 
less than the fare they ha ve to pay if thev 
travel by the railways 

Sir, next I w ma to deal with the air-
conditioned :lass. It is no doubt true that the 
maintenance of air-conditioned clas i is a 
costly affair. But until such tir le as air-
conditioned travel is popula ised in our 
country, I would impress c a the Railway 
Minister that It should 3e maintained even at 
the cost of the Railways losing some money. 
This is necessary for the purpose of popul 
arising air-conditioned travel and for this the 
fare for this class should be put at a lower 
level. I earnestly urge ;he hon. Minister to 
consider whethi r the increase in the 
110R.S.D. 

air-conditioned fare is justifiable under the 
present circumstances. 

Another point with regard to air-
conditioned class is this. I find that the air 
freight from Madras to Delhi is Rs. 191, 
either by the day or the night plane. If you 
come by air-conditioned class you have to 
pay Rs. 212. So naturally one would prefer to 
save two days of time and save some Rs. 20 
also and travel by air to coming by air-
conditioned class paying Rs. 212, plus Rs. 5 
for bed which of course, the Railway Minister 
has been kind enough to remove, plus Rs 20 
or Rs. 25 for food and other things,. So the 
cost comes to nearly Rs. 230 or Rs. 235 if you 
want to travel by the air-conditioned class. 

SHRI LAL BAHADUR: We want to 
encourage air travel. 

SHRI H. P. SAKSENA: At the cost of the 
Railways? 

SHRI P. S. RAJAGOPAL NADTCJ: If you 
want to encourage air travel by this process, I 
have no objection, but at the same time I 
wish the hon Minister would make air travel 
saff" also. 

Then, with freight concessions, I 
would like to deal briefly. We find 
that this concession is given only to 
pulses, grams and fertilizers, and that 
too for long distances. For short dis 
tances somehow or the other, an incre 
ment has been made of about 10 per 
cent. I cannot understand why. It is 
no doubt, the object of our Government 
that we should have a socialistic 
pattern of society. But why should 
this small distance freight be increased? 
Why should there be any discrimina 
tion at all between goods consigned 
up to 300 miles and those consigned 
beyond 300 miles? For instance, take 
the case of foodgrains. Madras city 
will have to get its foodgrains from 
Tiruchirapalli or Andhra ...............  

PROF. G.  RANGA:   From Nellore. 
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these places are within 300 miles. Surely, the 
hon. Minister desires that the people should 
get their food-grains at a fairly cheap rate. But 
actually, the present arrangement will lead the 
consumer paying a higher price for his 
foodgrains, because the freight within 300 
miles is actually increased. Of course, we do 
not find foodgrains consigned to places 
thousands of miles nowadays, because the 
controls are not there. During those days of 
control, they used to get grain from far off 
parts. Madras, for instance, got it from far off 
places and from Madras it went to several 
other places. But nowadays foodgrains do not 
go beyond 300 miles because there is plenty 
of these now. Even taking a single instance of 
foodgrains, I had illustrated how it affects. 
Foodgrains come from Andhra to Madras or 
from Trichy to Madras, less than 300 miles, 
and naturally, one will have to pay more by 
way of freight. 

PROF. G. RANG A: He is thinking of 
Punjab and the pulses. 

SHRI M. GOVINDA REDDY (Mysore): 
Fertilisers and foodgrains are exempt. 

SHRI P. S. RAJAGOPAL NAIDU: It 
applies with regard to the first leg. I suppose I 
am correct. As I read the speech, there is an 
increase in tke freight rates up to 300 miles 
with regard to foodgrains and fertilisers. 
There is a reduction only beyond 300 miles. 
Why should we have this discrimination? The 
object of giving this concession is gone. 

SHRI V.  K.   DHAGE    (Hyderabad): 
Because there are three legs now. 

SHRI P. S. RAJAGOPAL NAIDU: Then, 
Sir, I come to the surcharge on "smalls". Why 
should we have this? What is the amount that 
the Government is going to get? Absolutely 
nothing, excepting the odium of increasing it.    
There is a surcharge of    124 

per cent,   and the minimum  rate  has been 
increased from Re. 1 to Rs. 1/8. 

I would like to deal with another 
important point, Sir, namely the speed 
ing up of the Grand Trunk Express 
and the Madras-Calcutta Mail. I have 
taken some pains to cull out figures 
from our Railway Time Table. We 
find that the Frontier Mail, that runs 
between Bombay and Delhi, a distance 
of 861 miles, takes 22 houis and fifteen 
minutes and the average speed per 
hour of that train works out at 38.7 
miles. The Delhi-Calcutta Mail covers 
a distance of 895 miles in 25 hours 
and 45 minutes and the average speed 
per hour is 34.7 miles. The Bombay- 
Calcutta Mail via Nagpur covers a 
distance of 1223 miles in 36 hours and 
ten minutes and the average here works 
out at 33.8 miles per hour. The 
Bombay-Calcutta Mail via Allahabad 
covers a distance of 1341 miles—practi 
cally the same distance as is covered 
by the Grand Trunk Express—in 38 
hours and 45 minutes and the average 
works out at 34'6 miles per hour. 
Coming to this- Grand Trunk Express— 
which is called Grand—the distance 
covered between Delhi and Madras is 
1361 miles and the time taken is 46 
hours and 55 minutes. The average 
works out at 28 miles per hour. The 
Calcutta Mail (Madras-Calcutta) covers 
a distance of 1032 miles in 38 hours 
and fifty minutes and the average 
works out at 26 • 5 miles per hour. Sir, 
I do not know why these two trains 
which are called the Grand Trunk 
Express and the Calcutta Mail ................  

SHRI GULSHER AHMED (Vindhya 
Pradesh): One is a mail train and the other is 
an express train. That is the difference. 

SHRI P. S. RAJAGOPAL NAIDU: If 
express trains take longer time than mail 
trains then let us call it a mail, Grand Trunk 
mail, increase the speed and relieve the 
passengers from the inconvenience of 
remaining in the train for a longer time. 

PROF. G. RANGA: We have no other mail 
on this line. 
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just comparing the time taken by these two 
trains with the time taken by the other 
important trains in India. Whereas the 
average in the case of the latter is above 33 or 
34 miles per hour, the average number of 
miles per hour in the case of the Grand Trunk 
Express is 29 and that of the Calcutta Mail is 
26'5. 

SHRI GULSHER AHMED: May I 
say that there is an express train run 
ning between Allahabad and Bom 
bay ........ 

PROF. G. RANGA: There is no mail train 
on that line. 

"SHRI GULSHER    AHMED:   ............and 
 the express train    takes    more    time than 
the mail train? 

PROF. G. RANGA: Maybe, btit there is no 
mail train at all and this train  serves both the 
purposes. 

SHRI AKBAR ALI KHAN: There is no 
mail on our line. 

SHRI P. S. RAJAGOPAL NAIDU: It "is 
true that in certain cases the mail trains run 
faster but there is no mail train at all on that 
line. 

SHRI V. K. DHAGE: There is no -other 
train also. 

SHRI P. S. RAJAGOPAL NAIDU: Call it 
Grand Trunk Mail and then increase the 
speed, if that is the technical objection. 

SHRI T. V. KAMALASWAMY '(Madras):  
Call it a passenger train. 

SHRI P. S. RAJAGOPAL NAIDU: Now. I 
would like to deal with some of the passenger 
amenities. I congratulate the hon. Minister on 
the all-round improvement in the passenger 
amenities. Sleeping accommodation for •third 
class passengers has been provided; the use of 
dining cars for all "the passengers is now 
allowed; the use of retiring rooms    for    all    
kinds    of 

passengers is now allowed and the 
construction of new type of retiring rooms is 
also in hand. But we find, Sir, that a good lot 
of it is yet to be done. There are several 
important stations where the platforms are 
still low. They have to be raised and the 
platforms will have to be properly surfaced 
and they have also to be properly covered. 
The stations will have to be properly fenced 
also. 

I would like to deal with ticket-less travel, 
if I have the time. I find that there is a lot of 
ticketless travel and that is due to the fact that 
the stations are not being properly fenced. 

-I want to mention about catering.   I 
am definitely opposed to departmental 
catering and I may give my own reason for it. 

DR. SHRIMATI SEETA PARMANAND: 
Yes. 

SHRI O. V. ALAGESAN: You have got a 
supporter. 

SHRI P. S. RAJAGOPAL NAIDU: The first 
and foremost thing is that there is no 
soliciting done where catering is done 
departmentally. 

PROF. G. RANGA: Let us introduce that 
also. 

SHRI P. S. RAJAGOPAL NAIDU: When 
the train stands at important places where 
there is departmental catering we do not find 
any boy or butler coming and asking what we 
want. One has to get out from the train and 
ask for what one wants. One has to place an 
order beforehand and one has also to buy 
tickets beforehand. The so-called standard 
menu is not made applicable to departmental 
catering. Standard menu is made applicable 
only for the private caterers. 

SHRI LAL BAHADUR: It is applicable on 
the Southern Railway. 
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Standard menu is no doubt, to a cer 
tain extent, made applicable, but I am 
talking ........  

SHRI LAL BAHADUR: That is applicable 
in the case of departmental catering also. 

SHRI V. K. DHAGE: On the Bezwada-
Madras line? 

SHRI LAL BAHADUR: It is applicable on 
that section. 

SHRI P. S. RAJAGOPAL NAIDU: I am 
talking of the Eastern Zone where there is 
departmental  catering. 

SHRI LAL BAHADUR: I am talking about 
the Southern Railway. 

SHRI P. S. RAJAGOPAL NAIDU: I am 
talking about the Eastern Zone. 

SHRI LAL BAHADUR: In the Eastern 
Zone .catering is mostly done by contractors. 

SHRI P. S. RAJAGOPAL NAIDU: I find, 
of late, a lot of the tourists have been 
suffering especially. I had occasion to travel 
once with a group. 

MR. DEPUTY CHAIRMAN: It is time, 
Mr. Naidu. 

SHRI P. S. RAJAGOPAL NAIDU: I will 
take only Ave minutes, Sir. 

MR. DEPUTY CHAIRMAN: No, not five 
minutes.   Please wind up. 

SHRI P. S. RAJAGOPAL NAIDU: I would 
like to mention about one particular caterer 
and I suppose I will be right if I do so on the 
floor of this House, the caterer who is much 
talked of, namely Ishwardas Vallabhdas. Sir, 
it is high time that that caterer was changed. 
Several complaints have been made against 
him and in spite of all the complaints things 
have not improved and we, who travel 
frequently by the Grand Trunk Express, are 
the worst sufferers. 

The hon. Minister in his Budget Speech 
has said that parties of kisans 

sponsored by State Governments will be 
given concession. I do not know what the hon. 
Minister means by 'parties of kisans 
sponsored by the State Governments'. 

PROF. G. RANGA:  What is that? 

SHRI P. S. RAJAGOPAL NAIDU r Suppose 
kisans are sponsored by the Central 
Government. Will they not be entitled to this 
concession? Why should this privilege be 
given to kisait parties sponsored by State 
Governments? 

PROF. G. RANGA: Why should the 
Government have to sponsor any party of 
kisans"! 

SHRI O. V. ALAGESAN: We will take   
Prof.   Ranga's   advice   on   this 
matter. 

SHRI AKBAR ALI KHAN: Just as-we want 
a certificate from the Headmasters or 
Principals in the case of students, to have 
some sort of guarantee that it is for 
educational purposes, so-also we should have 
this. 

PROF. G. RANGA: Why the State 
Governments? Why not the local Gov-
ernment? 

SHRI T. V. KAMALASWAMY: All 
Congress Governments. 

PROF. G. RANGA: Why should the kisans 
be organised by the Government? We have 
our own organisation. 

SHRI JASPAT ROY KAPOOR: Why not 
Prof. Ranga's body? 

SHRI P. S. RAJAGOPAL NAIDU^ I now 
come to the reduction in the cost of platform 
tickets from two annas to one anna. Who ate 
the persons who go to the stations generally? 
They are the rich people who go there to 
receive their friends and relations. Why 
should the cost be reduced and why should we 
incur a loss of Rs. 15-lakhs? It is better that it 
is kept at two annas. 

SHRI JASPAT ROY KAPOOR: Two annas 
is too much. 

(Interruptions) 
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SHRI BHUPESH GUPTA: Mr. Deputy 
Chairman, as we speak on this Budget, we 
naturally recall the horrors of the railway 
disaster that took place last September in 
Kazipet. We expected that in the speech made 
by the hon. Minister there would be more than 
a passing reference to the grim tragedy—a 
tragedy which stands there to justify the great 
negligence and callousness on the part of the 
railway authorities. Sir, I hope that the 
investigation that is going on would not be 
hushed up and the public will be apprised of 
the reason as to why that tragedy took place 
and who were responsible for it. 

Coming to the Budget, Sir, I find that it is a 
budget of increased fares and freights and of 
too little development. This budget is callous 
to the living conditions of the railway workers 
and employees and indeed this budget gives 
us a foretaste of the socialistic pattern of the 
Congress regime. Sir, the hon. Minister has 
thought it wise to increase the fares and1 
freights and I thank him for the kind of 
demonstration of the socialistic pattern that he 
has given us even before the other Budget has 
been presented to the House. 

Sir, this is not the first time that the fares 
and freights have been increased. The fare 
was increased once in 1951 when the third 
class fare was increased to 6J pies per mile. 
And then in 1952 the freight on coal was also 
increased. Since that time, the country has 
been demanding the reduction of the fares, 
especially on the third class, and also for the 
reduction of freight but the hon. Minister has 
brushed aside this popular demand and has 
gone out to present what he calls a telescopic 
fare to the country. Today, Sir, we are faced 
with all kinds of phrases. We have already got 
"socialistic pattern"; then we hear about the 
egalitarianism of the Congress regime and 
now we have got the telescopic fare.    We 
have wonder- 

ful  performances     by    Ministers    in-
presenting    us    with a    number    of 
fascinating phrases;    but at the same time we 
find that they are all out   to. pick  the pockets  
of  the  poor people. If this is the    journey to 
socialism, L think    the    greatest    cadres    
of    the socialistic    pattern,  of     the    
socialist regime   would   be   found   among    
the; pickpockets that live in the world today—
talking only     figuratively.    The hon.   
Minister     would  not  pick    my pocket; but 
his administration is pic*, ing the pockets of so 
many people 

It has been pointed out very righ'tly by 
Members on that side of the House and also on 
this side that this increase in fare would hit the 
poor-people of India. It is the poor people that 
seem to have been the target of the socialistic 
pattern. I should have thought that when they 
are talking: about socialistic pattern they 
would try to reduce the fare and at least give 
an earnest of what they say; but, on the 
contrary, we find they are moving in exactly 
the opposite direction. We have made 
calculations and we think that anything 
between 80 to 90 per cent, of the travelling 
public will have-to pay this increased fare. As 
you know, few are the lucky people who travel 
long distances; the overwhelming majority of 
the people of our country—agriculturists and 
workers and middle class employees—travel! 
short distances and they are all confined to 
what he calls the 'first leg' of their journey. 
Their legs are not long enough to stretch into 
the second phase and that is a thing which 
should be noted. But we find that the hon. 
Minister has chosen to increase the fare. It 
does not bring much money,, but he is trying 
to measure to what extent he can mulct the 
people, to what extent increased taxation can 
be imposed upon the people. This is a 
reconnaissance attempt on the part of the 
Railway Minister and his colleague in the 
Finance Ministry would be naturally looking 
out for the reactions and results of such 
efforts. Therefore, I say it is the small men 
who are being adversely affected by the so-
called telescopic fare. 
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The same thing happens in respect of 
freight also. In the Budget speech itself the 
hon. Minister has said that commodities in 
common use would have to pay a higher rate 
of freight up to a distance of 850 miles or so 
and for the first 300 miles the freight would go 
up by no less than 10 per cent. Now, what are 
the things in common use. we all know and 
once you increase the freight on things in 
common use, you hit the people, you hit the 
trading sections of the people who are lower 
down in the trade. Therefore, here again we 
find that the small men, the poorer people 
including the small traders are the targets of 
the  Minister. 

Sir. I have worked it out. Take. for instance, 
West Bengal. Almost all "the places—
commercial places and centres—in West 
Bengal, where trade and business is carried on. 
fall within a radius of 300 miles of Calcutta. 
That is to say, the internal trade of West Bengal 
is more or less restricted within that distance. 
Now. all of them, whether they sell or whether 
they buy, will have to pay a higher rate of 
freight and it would1 go up to the extent of 10 
per cent. Naturally the incidence of this increase 
would fall upon the consumers, upon the com-
mon masses of the people, apart from the fact 
that they would hit ihe businessmen and traders. 
At a time when we are passing through a crisis 
as far as the small and medium industries and 
businessmen are concerned, how is it that the 
Government shouid have thought it wise to 
increase the freights? How .is it that when the 
purchasing power of the people is falling, the 
Government should have thought it wise to 
increase the freight charges on the commodities 
that go into daily consumption of the people —
the essential commodities and other necessaries 
of life? Sir, I understand that the monopolists 
have their own reasons to thank the hon. 
Minister for the reduction in freight as far as 
lon&er distances are concerned, because it is 
they who will benefit from i it. Because It is. the 
monopolists who / 

have their business spread all over India, who 
send their goods from Bombay to Calcutta, 
from Calcutta to Madras, and so on, and it is 
these gentlemen who are very friendly with 
the Congress and for whom there is no lack of 
love and compassion on the part of the 
Minister. It is this Big Money that will reap 
the harvest of the telescopic fares and freights 
that the hon. Minister has introduced tori aj. 
So this is another bit of socialis tic pattern that 
is unfolding itself before the public eye and 
the country will take note of such socialistic 
pattern. The journey to socialism seems to be 
something which on the one hand hits the 
people and on the other hand befriends the 
monopolists and extends to them concession 
after concession. 

Then, there is the freight Increase tn 'Smalls' 
as they call it, and this again will hit the people 
as the minimum freight has been raised from 
Re. 1 to Rs. 1/8 that is to say, by fifty per cent. 
Can you imagine that an increase should be 
made to that extent? And he says as far as other 
quantities are concerned the maximum increase 
would be about 12| per cent. This is clearly 
stated1 in the speech made. The hon. Minister 
does not lack any guts. If any Member has told 
him that he lacks guts, I think, he is profoundly 
mistaken. He has plenty of guts to back the 
monopolistic stock. He has got plenty of guts to 
hit the people; he has got plenty of guts *o hit 
the traders, the small businessmen, the 
consuming public, the travellers, the passengers 
and «ll the rest of them. Therefore I give " him 
that credit of having guts. The only thing is that 
the guts are being misused to the great 
misfortune of this country. 

I mentioned that this is a budget cf very 
small development. Here again .. 

MR. DEPUTY CHAIRMAN: What is the 
rate per mile in Russia? 

Sum BHUPESH GUPTA: I think the hon. 
Minister can go to the Soviet Union and finr"  
i* out. 
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MR. DEPUTY CHAIRMAN; You can give 

that information. 

SHRI BHUPESH GUPTA: We are here 
talking about the Congress brann of 
socialistic pattern. Why bring in ''Russia'":' At 
least in the matter of budget we must have 
peaceful coexistence as far as these countries 
are concerned. Let us deal with our own 
country. 

Now, development in Railway means 
essentially development in the construction of 
new lines. The total mileage today is 34.406 
and at the time of the transfer of power it was 
something like 33,985. Therefore in this 
period of seven years the increase has been 
only to the tune of about 421 miles—a 
negligible increase in 7J years, not much to be 
proud of. If you look at the figures for new 
construction, you will find that they have got 
335 miles under construction the last mile of 
which will be completed by 1959 and under 
this budget another 152 miles will be taken 
under construction. This is more or less the 
plan and nobody will say that it is something 
very big. On the contrary, it is only a routine 
addition to the mileage that has been going on 
in India since the day of the British and I 
should have thought that the hon. Minister, 
being a Congressman and at one time having 
fought for Swaraj, will do better than the 
Englishmen sitting here had been doing—
adding a few miles every year to the total 
mileage of the country. India has an area of 
12,69,640 sq. miles—a vast country which 
remains uncharted as far as railways are 
concerned and1 the development that has been 
made in this matter is very, very negligible 
and nothing to write home about. 

Another aspect of the development is 
passenger amenities. Passenger amenities 
constitute a vital feature in the railway 
development scheme. There, of course, we 
know something has been done. Some sitting 
accommodation has been provided in certain 
trains and in some trains sleeping ac-
commodation  has  also  been  provided. 

Some fans have been fitted here and there. But 
the main problem today if. the problem of over-
crowding and that I has not yet been solved at 
all. That is our complaint. We know that somt 
people can now sit in certain trains and travel, 
but have you seen how they sit? You can make 
them sit in such positions that they become 
motionless creatures, being pressed from aril 
sides. They may have the comfort of sitting like 
this; but we do not call such a thing amenity. 

Sir. any saloon where four people could be 
accommodated can be converted into a 
veritable hell if about forty or fifty people are 
packed in there. We are very comfortable in 
this House—a happy family of two hundred 
and odd people living in an air-conditioned 
room in the Chamber of the Rajya Sabha is 
very pleasant. But imagine if two thousand 
people were packed in this House, what would 
be our comfort? What would happen to your 
comfort. Sir? That is what I want to know. 
Therefore, the issue is not one of pointing to 
those cans that they speak of; or to the 
improvements that you have made for sitting 
accommodation; or to some sleeping berths 
that you may have adjusted int<* certain 
trains. The point is as ta> whether you have 
increased the carriages to relieve the 
congestion and suffocation that is taking 
place. Now. Sir. we hear about the black hole 
ot Calcutta, although a false story. But little 
"blackholes" are being enacted in the railway 
compartments. Some day some historian will 
write that while the "blackhole tragedy" was 
not true, the little blackhole tragedies enacted 
by the Congress Government in the third class 
railway compartments were true. 

Now, I will point out two things:, from the 
point of view of development. In 1938-39 
there were 5217 broad gauge coaches on line; 
now iii 1953-54 there are only 5182 carriages 
on broad gauge lines. This is what you find 
from the statement issued by the Railway 
Administration. Now, inr the  M.   G.     lines    
the    number    has 
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this period from 2331 to 2777. That is all we 
find here. Yet, it is the third class passenger 
who provides you with the fares arid the 
receipts under this head. According to our 
calculation and the statement given in the 
Government publications also, in 1938-39 the 
number of third class passengers who travelled 
were about 48 crores. Today. 111 1953-54. it 
had gone up to about 115 .^crores. Now, the 
number of passengers had gone up from 48 
crores 10 115 crores. The number has more 
than doubled. Correspondingly one should 
have thought that the number of carriages 
would have been doubled  or something like 
that. But you find that the carriage position 
remains more or less the same. And as far as 
the broad gauge is concerned, the number is 
somewhat less than it was before the war. I 
think this is not the way to build up the 
egalitarian society. I can tell the egalitarians of 
the Congress that they would' do bet ter to 
build more carriages instead of building up 
phrases and phraseological things to be dished 
out to the country to deceive it. 

MR. DEPUTY CHAIRMAN: What was 
the number before the war? 

SHRI BHUPESH GUPTA: Sir, I have taken 
the figures from the Gov--ernment 
publications. 

MR. DEPUTY CHAIRMAN: What  was 
the number of carriages before partition? 

SHRI BHUPESH GUPTA: Now, Sir, the 
position has not improved. The figures relate 
to the Indian section only, I am not counting 
Pakistan here. I am leaving it out I am that 
much honest. 

SHRI B. C. GHOSE: Not wholly honest! 
SHRI   BHUPESH     GUPTA: They 

won't believe in our honesty at all. He is an 
honest gentlemart, but in the wronp  way. 

SHRT B. C. GHOSE: What is meant by 
"wrong way"? 

SHRI BHUPESH GUPTA: He is honest for 
the monopolist class. 

Therefore, Sir, what is important today is 
to increase the number of carriages rather 
than sitting accommodation with little elbow 
room. We want to sit in the train like civilized 
human beings. Then, sleeping accommoda-
tion in all the night trains—that is what  is  
essentially  needed   today. 

Then, he has told us that dining car has 
been provided and it is open to all. What a 
consolation! Now, can you enter the dining 
car and buy the food? It is expensive, 
prohibitive for the third class passenger. It is 
no use telling us that the Imperial Hotel is 
open to the people of Delhi, when I know that 
the cost is such that, except very few rich 
people, none cam pay the price at all. 
Therefore,' what is essential for the Minister 
is to provide good, suitable food at cheao 
price, so that the common people can take 
advantage of such things. 

SHRI GULSHER AHMED: You can go to 
Nirula and you can get the same quality. 

SHRI BHUPESH GUPTA: Labour welfare 
is another item. The less we talk about 
'welfare', the better. But it is a Welfare State. 
Some moonshine talk about welfare has to be 
given here and there. I can quite understand 
their reason for it. But if you look into the 
Budget, you will find that only Rs. 60 lakhs 
have been provided for a million employees 
on the railways. And it. comes to roughly 
about eight annas per month, or six rupees per 
year. This is the welfare dispensation of the 
Welfare State to the railway employees who 
run the railways of India today and who  are 
doing their job with workload going up every 
month and in the midst of all manner of 
difficulties and handicaps. 

Sir, then you have, of course, these wages  
and    other things.     Now,     no 
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provision has been made—no indica- ] tion 
whatsoever—in the Budget for in !  creased 
wages and emoluments for the I railway 
employees, especially those I who are very 
poorly paid. Now, i Class IV employees get on 
an average Rs. 92 per month—some get less; 
some more. But on an average they get Es. 92 
per month. If I take category *B' of Class IV 
employees, the average comes down to Rs. 81 
per month. But. Sir, you will remember that 
about 4,92,000 belong to category 'B' of Class 
IV. That is to say, nearly half of the railway 
employees get less —on an average Rs. 81 per 
month. And even Class III employees on an 
average get Rs. 150. Therefore, if you put 
Class III and IV employees together, you will 
find that the 9,57,000 employees do not get 
even a living wage from the Railway 
administration. Contrast this with what the 
officers are getting. 2522 officers between 
them get Rs. 3.81 crores. Roughly it comes on 
an average to Rs. 1050 per month, per officer. 
This is what we find. Then, of course, art the 
apex of the grand bureaucracy in the Railway 
administration, there sit the Railway Board 
with each gentleman getting Rs. 4.000 per 
month and plus something more which I do not 
know, but the demonstration of which we 
sometimes see when we look at them moving 
about. That is the position, 9ir. This is unjust. 
Is this egalitarian society? Is this "socialistic 
pattern"? On the one hand, you have very few 
people getting a lot of money; on the other 
hand, you have down at the bottom lakhs of 
people denied even a decent and the barest 
living that civilization demands today from any 
civilized Government. It is no good, maintain-
ing such standards, to talk about "socialistic 
pattern". 

Then you have, Sir. 1.80.000 hands who 
are kept permanently almost as ''temporary" 
hands. They are not made permanent. They 
are condemned to the temporary position. 
Why is it done? We know Sir. when you 
maintain them as temporary hands,   you  
have   certain   advantages 

over them and that is why they are denied 
certain benefits which they would have 
otherwise got had they been made 
permanent, 

I 
Not content with that, the    Raiway 

Administration are now converting certain 
temporary posts into casual labour posts. And 
there is reason for It, as far as they are 
concerned. They know that if people are 
maintained in the cadre of temporary posts, 
the Pay Commission's recommendation 
comes into operation, and the wages and 
emoluments have to be given on the basis of 
that. That is to say, no one could be given less 
than Rs. 70 per month. Now, if you transform 
them into casual labour, you can give them a 
wage at the market rate, between Re. 1/- and 
Rs. 1/4, which comes to about Rs. 32 at the 
highest, counting 26 days in a month. This is 
why we find that the Government is resorting 
to a direct cut in wages in this man-ner, and I 
think that this high-handedness on the part of 
the Government will not continue for long. 
Here we find a conspiracy on the part of the 
Railway Administration to deny the workers 
their wages and to effect a wage cut and to 
take advantage of poverty and suffering of the 
railway-men in order to make them do 'serf 
labour'. And here we are told that we are on 
the highroad to egalitarian society and we are 
basing our policies on a socialistic pattern of 
society, and what not. 

Sir, then you find that the house rents are 
being again increased in respect of a large 
number of Railway employees. Here again, 
the excuse is that they are sta ndardising 
them. Now, I can understand standardisation, 
provided such standardisation means 
improvement in the life of the people, 
especially the Railway employees and 
workers. But here we find that the smaller 
men, the poorer men in the railways, are 
being made to pay a higher rate of house rent 
today than they had been paying before. And 
complaints have been pouring in 
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from all the Railway zones, from all the 
Railway centres, that this is something which 
is absolutely unjust and intolerable. Still, the 
Railway Administration would not listen to 
the grievances of the people and do 
something about it. 

Then, Sir, you find that the workload is 
being increased. Workers are forced to do 
skilled work. You And in various places 
apprentices and other people are made to do 
skilled labour, but they are not paid" 
according to the rates of skilled labour. 
Working hours are being increased; for 
instance, in Motibagh—the Eastern 
Railway— you find that the working "hours of 
the gangmen have been increased from 48 
hours to 52 hours. And that Is going on in 
many centres. Many railway conferences have 
taken place, and you find that the railway 
workers liave been complaining til over the 
land that work-load today is much higher than 
it had been l>efore, without bringing any 
corresponding benefit by way of increased 
emoluments. Sir, you will realise that the 
number of passengers has increased by two 
and a half times. And the number of 
employees in class IV, in 1938-39, for 
instance, was about 5,03,000, whereas in 
1953-54, the number was about 6,10,000, 
including those who came from the State 
Railways. The passenger increase on the trains 
has gone up by two and a half times. 
Therefore, one should have thought that with 
the increase in the passenger traffic, the 
Government would be lightening the burden 
of the workers and the employees by bringing 
in more workers and employees to man the 
posts. But instead of doing that, they have 
resorted to increasing the workload of the 
employees. 

Again, Sir, we find thjat privileges and 
concessions are oeing cut all over the land. 
Now. Sir, I can give many instances. I can tell 
you hat certain passes used to be issuec to 
retired official, which have now been cut 
down. And if an officer retired at the age of 
55   he.would not get the   pass 

once year but once in five years only. I do 
not. know what is the expectation of our life 
after attaining 55 years of age. Many of the 
Railway workers will not be fortunate enough 
even to avail of that facility. Then, the Rail-
way employees, especially the poorer 
employees, are not being given the facilities 
of Railway passes, although we find that the 
higher-ups can travel in air-conditioned trains 
and can enjoy all the advantages that the Rail-
way Administration can shower upon them. 

Again. Sir, you will find that hos 
pital facilities given to the Railway 
employees are negligible, so much so 
that there is a wide-spread grievance 
among the Railway employees all over 
the country. The Railway workers 
have been complaining and demanding: 
"We want medical amenities to be 
expanded, at the same time ensuring 
that they become really a medical 
relief." In the Motibagh centre, Sir, 
you will find that the maternity bene 
fits are not given to the second- 
delivery   cases   unless .............(Time   bell 
rings.)  Let me continue.    Sir. I have not 
finished. 

MR, DEPUTY CHAIRMAN: Please finish 
soon.      (Time bell rings.) 

SHRI BHUPESH GUPTA: Sir. words are 
important, not the bell. 

MR. DEPUTY CHAIRMAN: You have 
already taken 45 minutes. 

SHRI BHUPESH GUPTA: Sir. words are 
important, and I should be very lucky, if I am 
able to finish before an hour. I hope I would 
have that luck 

MR. DEPUTY CHAIRMAN: Please finish  
soon. 

SHRI BHUPESH GUPTA: Sir, now 
maternity benefits ............ 

Sir. I am sorry you interrupted me on a 
very delicate point. I was dealing with a very 
humane problem. Maternity benefits    are 
not given    to 
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the mothers for the second delivery 
until three years have passed bet- 
ween the two deliveries. I do not 
Know if there is an effort to try that 
scheme of family planning and all 
that rubbish here, but I find that this 
is something which is abominable to 
good conscience .........  

DR. SHRIMATI SEETA PARMA- 
NAND: I would rise to a point of 
order that such remarks against the 
Chair should1 not be allowed. We 
have to uphold the dignity of the 
Chair—calling the Chair as interrupt 
ing........I would like the hon   Member 
to  withdraw  that expression................  

MR. DEPUTY CHAIRMAN: Let 
him continue. Please go on, Mr. 
Gupta............. 

(Interruptions.) 
SHRI-BHUPESH GUPTA: It is a 

oarliamentary phrase, and the Chair 
is for the well-being of the House...................  

MR. DEPUTY CHAIRMAN: Please 
continue your speech 

SHRI BHUPESH GUPTA: It is an English 
term, the hon. Lady should know  it. 

DR. SHRIMATI SEETA PARMA- 
NAND: When the Chair is asking a 
speaker to limit his speech, it is not 
very dignified on the part of that 
speaker.........  

SHRI BHUPESH GUPTA: I do not know 
of any rule which discriminates between the 
Chair and any Members of the  House  in 
respect  of language. 

MR. DEPUTY CHAIRMAN: Mr. Gupta, I 
am here to interrupt you, if it is necessary.   ' 

SHRI BHUPESH GUPTA: Yes, Sir, 
Now, whenever I speak, I find a lot 
of difficulty. That is my misfortune. 
it seems. I want to speak on this 
problem............. 

MR. DEPUTY CHAIRMAN: Yes. But you 
have to be brief. There are a laige number of 
speakers including your  own  party-men. 

1.10 RSD 

SHKI    BHUPESH GUPTA:     When 
you   put  me   down in   the   list.        J 
thought    you  had probably  decided 
to control ............. 

MR. DEPUTY CHAIRMAN: Br.' you 
seem to be uncontrollable. 

SHRI BHUPESH GUPTA: I realist.. 
But even then I would insist upou 
my right to speak. You can by alt 
means shut me out, and then let th« 
country know that I have been shu 
out ............ 

SHRI     KAILASH     BIHARI LALL 
Perhaps,   Sir,  you  are  not   enforcing your  
own  order. 

MR. DEPUTY CHAIRMAN: Le< him go 
on. 

SHRI BHUPESH GUPTA: You ait, there 
to enforce the order. Whr; don't you try? 

Now,   Sir,     the  hospital     arrang_ ments 
are absolutely inadequate, ane. I think they 
should be gone into and some   suitable      
arrangements   should bi   made. 

As far as the recruitment and promotion   are      
concerned,   of    course. there   is  absolutely  
no  principle  fol lowed there.    Higher posts 
are givev to people through direct recruitmen 
People  from  the     lower  grades   ai not  
promoted  to     the   higher  poste The result is 
that, on the one hand, you cannot draw upon the 
aggregate experience  and individual ir:perienco 
of the    employees    by such    promotions,   
and  on  th  other  hand,   then-is  no  incentive  
for  better  work  anf meritorious work on the 
part of tht employees,      especially     when     
they know  that     they do not stand    any 
chance   of  promotion.     Sir.  the  Gov 
ernment tell us that they are trying to build    UD 
the cadre      by  recruit ment.      I  am     not  
saying    that  the cadre  has  not  to  be  built  
up.    But those people, who have been in their 
posts  for     a  number  of years    and have 
acquired  experience  and knowledge in the 
running of the railways, I   should be  given 
promotion  according 
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And that is most imoortant. That is the way to 
build up a cadre. That is the way to create a 
spirit of selfless work and initiative. 
Then,     Sir,   let    me   come   to     the 
question   of     the   workers'    interests and  
the     atrocious  Safeguarding     of National     
Security   Rules.    I  should have   thought     
that   in   this   Budget speech,   when  there  is  
a  lot  of  talk about   an     egalitarian  society,   
about adhering to a  Socialistic pattern, the 
Government     should see  to  it    that, the   
McCarthy   rules   of   safeguarding of  the  
national     security  framed   in 1949  are  
discarded once and for  all. Under these rules., 
Sir., no less than 300  railwaymen  have   been 
prosecuted   and   victimised   or   dismissed      
or suspended and  again many  of    their cases   
are  still  pending.    Here   is    a case   of   Mr.   
Anantanarayanan.  Railway      Assistance      
Bridge   Insaector. Pakala.       He  was     
victimised.    His case went up to the    Madras.      
High Court,    and  the    judgment    ot    the 
Madras High Court is a howling condemnation     
of  the   McCarthyism    of the  Railway     
Administration.       Sir. the charge against him 
was that    he was   used   to   spreading   the   
doctrine of   communism      among     the   
public and   the     railway   staff.      The   hon 
Judge ordered the restoration of this railway 
employee to his former post He says: 

"To the questions which the petitioner is 
entitled to ask in relation to the charge as to 
when, where and how he spread the doc-
trines, the charge gives no answer. Besides, 
as a charge, it strikes one as most 
extraordinary. If a person could be dealt 
with on this ground, every librarian in our 
Universities and in our colleges who issues 
a copy of Karl Marx or Engels would be 
liable to disciplinary action because by 
issuing the books he spreads the doctrine of 
communism." 

This  is  how  a  Judge  of  a  Congress High 
Court  pronounced  against     thp 

charge preferred against one of the members 
of the Railway Administration. 

SHRI O. V. ALAGESAN: What does he 
m&an by a Congress High Court? 

MR. DEPUTY CHAIRMAN: Please 
withdraw that expression. You should make 
no such allegations. To say that it is a 
Congress High Court is  a  reflection  on  the 
High  Court. 

SHRI BHUPESH GUPTA: A High Court   
under   the   Congress   Regime. 

SHRI H. C. DASAPPA: Even that is not 
fair. 

SHRI P. S. RAJAGOPAL NA1DU: 
On a point of order,  Sir ................... 

MR, DEPUTY CHAIRMAN: Thu High 
Courts are established under the Constitution 
of India. 

SHRI BHUPESH GUPTA: But on the 
recommendations of the Rajpra-mukh or the 
Governor, and the President also has a say in 
the matter. 

MR. DEPUTY CHAIRMAN: Please do not 
make any reflections on the courts here in 
Parliament—against the High Courts or the 
Supreme Court. 

SHRI BHUPESH GUPTA: Where is the 
reflection here? I am. only paying it a 
compliment. I have said, 'a High Court under 
the congress regime'.    Can't I say that? 

yMR.   DEPUTY     CHAIRMAN:      You 
don't go  on saying such  things. 

r 
SHRI BHUPESH GUPTA: I will say 'a 

High court under this administration or 
regime headed by the Congress leader, Prime 
Minister Jawa-harlal Nehru'. 

MR. DEPUTY CHAIRMAN; Before you 
proceed, I am just making this announcement. 
We have got 10* hours to discuss the 
Railway Budget. Your party will  get one 
hour.    You 
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can take as much time as you like if you are 
not putting up any oiher member of your 
party to speak. 

SHRI BHUPESH  GUPTA:   Suddenly you 
are  applying this rule. 

M.R. DEPUTY CHAIRMAN: Only two  
days  have  been  allotted. 

SHRI BHUPESH GUPTA: I know the time 
allotted to it. It is 10J hours. But I will 
request for an extension of the time limit 
because the matter will have to be discussed 
threadbare. 

MR. DEPUTY CHAIRMAN: You d.scuss 
this matter with the Chairman. I have given 
you the limit of time to which you can go. 

SHRI BHUPESH    GUPTA:   I know. The  hon.   
Judge     made this observation.   Now, this is 
what is happening. The charge against the man 
was that he belonged to the Communist Party, 
May I know since when belonging   to the 
Communist Party has become   an offence?    It 
is a legal party.    In    the ether     House    and 
also    outside,  the Prime Minister says that he 
does not think in terms of communism or anti-
eommunism, but here we find that the rights of 
the people are being trampled upon, people are 
being prosecuted and victimised on the charge 
that they belong to the Communist Party or 
propagating communist ideas. I say, Sir, that  
the  Prime    Minister is certainly thinking in 
terms of    anti-communism and that is why 
such a victimisation is being resorted    to by    
the Railway Administration.      At the    same 
time, how is it. I would ask the Prime Minister,   
that  all this pornographic  literature from 
America is being allowed tc he  sold  on     our 
Railway    platforms, while literature about. 
Soviet culture is being banned  and barred,   
even  nfter seeing what    America has    done 
and even when we are    trying to develop 
friendship with the other country? Sir, these 
things are going on in the Railway 
Administration.    Prosecutions are go.ng on.     
The    so-called Watch and Ward Department 
are not interested in 

.savins money,    are not    interested ir seeing 
that  things are done properly. On the contrary,    
they are interested only in suppressing trade 
union activities.    Here we find that Ministers   
are functioning with their    likes and <lu iikes   
of trade   .unions.    Some   trade unions they 
like: some others they do not  like, and so they    
recognise some unions while    others they do 
not recognise.    Recently  the  Federation  of 
Railwaymen called a meeting in Delhi, but the 
Railway Board decided not tc recognise this 
meeting and not to issue oasses to the peoole 
who were coming here for that purpose, 
contrary to   the practic-p so far followed by 
the  Rail-wav     Administration.       This   sort  
of thina is going on.      There is a statement, in  
the speech  that labour  relations have 
improved.    Certain oeop e are in the good 
books of the Railws> Administration,    we    
know,    versbiui grata cf the Railway    
Administration, and so they are recognised, but 
a well-known  and  important  union  like  the 
South  Indian     Railwaymen's    Labour Union   
has  not     been  recognised,   although it is 
duly qualified for recognition:     as against 
that,   another union whicfi  has  negligible  
membership    is recognised. This sort of thing 
is happening.    I say    that the    Watch  and 
Ward  Department     and  the  Security 
Department should not be turned into a second 
I.B. of the Railway Board and the latter should 
not sit there as   the general staff commanding 
and presiding  over  this  army  of I.B.  men  
suppressing our trade    unions and trade union 
activities in the typical McCarthy way.    I  
would    ask them  to  address their minds 
better their thoughts belter, to the more 
efficient running of the railway system in our 
country. 

Sir, lastly I would like to say a few words 
about the finances of our Railway 
Administration. I do not shaK the hon. 
Minister's view in this matter. I have very 
strong complaints to make against him. I 
think he has been misled into thinking that 
this is the right way of handling our funds. 
First of all. let me begin by saying that it is 
not right that Rs. 7.18 crores surplus should 
be put into the Revenue 
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instead of into the Development Fund. As you 
know, the Railway Convention Committee 
last year made the recommendation that 
surplus funds should be credited to the 
Development Fund and not to the Revenue 
Reserve Fund. Now, thai decision has not 
been followed by the Railway Administration 
and the hon. Minister has not thought it wise 
\o take that advice from the Railway 
Convention Committee. Then he said —I 
don't know the reason—that it is becoming 
necessary to have an increase of revenue by 
Rs. 10 crores by increasing the fares this year. 
The hon Ministei would say that he requires 
the monty for the lean years. On tho one hand, 
you are saying, in the same speech, that you 
see greater uneconomic activity and at the 
same time you are talking of the lean years. 
How do you reconcile these things? You can't 
nave both ways. You cannot run with the hare 
and hunt with the hound. Either you think of 
the lean years or talk about economic activity, 
either the one or the other and he is a very 
intelligent person, intelligent for a long lime 
and he knows the real thing. He knows 
thoroughly that the country's economic 
situation is far from good. The country is 
passing through a crisis and the economic 
prosperity is net all so bright as it is painted in 
the budget and other speeches. Therefore, he 
wants to make provision. I say that it is not 
necessary because you have got in the 
depreciation fun 1 Rs. 102 crores and in the 
Reserve Fund mother Rs. 38 crores and if you 
add the present fund of Rs. 7 crores or so, you 
get a fund of nearly Rs. 150 crores to fall back 
upon and that is good enough. Every year you 
are finding money. Therefore I say that there 
is nothing to fear even if I assume that hard 
days may have to be met by the Railway 
Minister. I think that this provision is 
absolutely uncalled for and t is not proper 
that, when the resources are there, when the 
ways and means possibilities are there, the 
Railway revenue should have been boosted up 
by increasing the fares of passengers     and    
by    increasing    the 

freights.    That is not the right way of 
approaching the problem. 

Sir, I make one point clear here. It is not 
our contention, if I may say so. that the 
Railways should not find some revenues for 
the general budget. From the railway 
undertakings, that should be found', but the 
Railway funds should be so administered that 
the revenue is not found at the cost of the 
people by increasing the fares or freights or 
at the cost of the workers or by deferring 
payments to them by refusing to fulfil the 
legitimate demands that the railway 
employees and workers are advancing from 
time to time. This whole matter should be 
gone into with that nerspective not from the 
point cl view of a revenue-grabber. 

Another feature in the budget is that Rs. 90 
crores provision has bewn made for buying 
locomotives, boilers carriages, wagons etc. 
Out of this Rs. 40 crores will be spent for 
purchasing 39,000 wagons in the course of 
the year—24,000 will come from outside and 
15,000 will come internally. The»v are about 
100 crores under the Five Year Plan left in 
their hands and some. how that has to be 
spent. So they go in for reckless purchases 
regardless of other requirements of various 
items. 1 say that you would lose money there. 
So I say this question of purchase should be 
gone into, because we feel that our Railways 
are not such as would permit Rs. 40 crores of 
money being spent in one year for the pur-
chase of certain railway wagons at this stage. 

SHRI H. P. SAKSENA: To remove over-
crowding,  my dear friend. 

SHRI BHUPESH OTJPTA: People don't 
travel in wagons! He thinks that human 
beings have become goods in their egalitarian 
society. Not yet— you will take some time. 

Now about stores purchase, there you have 
to be careful. I find from the statement     
issued    by    the     Railway 
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Ministry that in 1953-54 direct imports   , 
account for Rs. 12.2 crores and import 
ed  stores purchased in  India  account 
for  13.4     crores.      Stores  of    Indian 
manufacture    or purchased in    India: 
comes to Rs. 64.4 crores.   You will find 
that  a large  percentage  of  stores    is 
bought from abroad and not'Only that, 
but what is supposed to have been in 
ternally procured     really comes from 
certain  British  business concerns like 
Balmer Lawrle,     Braithwaite,    Burn, 
and  Jessops.     These  are monopolistic 
concern?.    I would only make one sub 
mission in this connection.    I hope the 
hon.   Minister  will  kindly   listen,   be 
cause I speak on very reliable informa 
tion.    In  thp    matter of    stores pur 
chases,  the    British concerns in India 
have     come to    an internal arrange 
ment so that they can capture all the 
tenders that you issue, so that    they 
can dictate    and quote price through 
an  internal arrangement in order    to 
see that no accepted tender goes out 
side  the  range  of  British  producers 
I   think  this  is   a   very  serious   thing 
and  I  cannot  divulge  the source but 
at    the  same    time  you     have  your 
Security Department,    you have your 
internal administrative department and 
all that.    Go into this matter and find 
out as to how they are trying to de 
ceive    tne     Railway     administration. 
What I say in this connection is   that 
the internal sources should be develop 
ed and I say since the Railways hi 
to rely on such heavy store purchase 
every  year,  these     concerns—-Balmer 
Lawrie, Braithwaite. Jessops, etc., be 
longing to the British should be taken 
over  and  you  turn    them  into  State 
concerns   so   that  they   can   feed   the 
Railways and their existing assets can 
be diverted into     national production 
for developing our economy.    How on 
earth can such    important industries. 
on which such vital industries as    the 
Railways depend, be left in the hands 
of foreigners who e in the inte- 

rests of their country-—Britain—but not in 
the interests of our'country? The time has 
come when you talk about socialism, of 
socialistic pattern, egalitarianism. etc. to 
Is* prove your tons of propaganda: by an 
ounce cf action in seizing these companies 
and 

incorporating them into national assets. I think I 
can rightly mane this demand of the 
Government    in the situation, when     they  
are    making    so    many speeches    about 
socialism. Here is the picture of Railway 
administration. We would like our Railways to 
be run on proper lines.    I would like to see our 
Railways to be run by the railwaymen of our 
country, thinking that they are doing a great 
service to the people am' the nation.     I would 
like to see thaT. people get a' fair deal under the 
ad ministration.    I would like to see passengers 
getting relief and those people who  are 
engaged in    trade and commerce also get 
relief. I would also like to see that  the 
administration  is run economically so that 
revenue could be found for the development 
projects oi  " our    country    for the    industrial 
and economic advancement of our country but 
here again I say that the Railway administration 
must recast its  policy, must    change its    
outlook.    It is    no good  to  change     the  
Railway  Board periodically,   from    time  to  
time.     It gives us little consolation..   Have the 
important posts manned by men with greater 
outlook, with vigour and with a greater sense of 
patriotism and with a new outlook on life so 
that they go at  it  and  change the  whcle  
business which has gone against   the vital  
interests of the passengers against the vital 
interests of the railway passengers : against the 
vital interests of the economy of our  land.     
Railways  is    an important  sector  and  it is 
there  you get the test of socialism.    It is    iixz 
biggest    public sector in    our country which 
employs about a million people and  which    
deals  with    hundreds  of crores of people.    It 
is there that you should give the proof of your 
preachings.   You should prove ycjr sincerity, if 
you have the slightest sincerity.    So far we 
find1 that the Railway administration is being 
run not only on capitalist lines but with a 
monopolistic bias, with a bureaucratic bias.    
The    time has come to put a stop to these.   
With out    doing this,     all  this    talk   about 
egalitarianism and socialism is a gross, colossal 
deception, and a bluff to    the people.   The 
time has also come now for the people to    call 
this    bluff as 
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the    people of   Andhra have already called   
this  bluff. 

SHRI GULSHER AHMED: Sir, I have 
listened very carefully to the speech of my 
hon. friend but I am sure that most of the hon. 
Members of this House must have heard the 
same speech, with little variations or changes, 
last year and the year before. I don't want to 
say anything more than what, I have said 
about Mr.   Gupta. 

I will just say generally about Railway 
Budget that we all must give credit to the hon. 
the Minister for Railways for presenting a 
very cheerful budget this year. If you study 
the Railway Budget of last year or the year 
before, /ou will find that the Minister was not 
so cheerful and happy while presenting the 
Budget. This year I am glad that he is more 
hopeful and credit should be given to the hon. 
Minister that he has been able to solve many 
of the difficulties and this time he has 
presented i. Budget with the hope of 
prosperity and in a good spirit because the 
Railways are going ahead with good speed in 
their developmental programmes. I will just 
give you one paragraph from he last year's 
speech of the Railway Minister where he was 
hesitant, and not very clear in his mind as to 
how he was going to get the money to make 
the railway contribution to the first Five Year 
Plan. He was also not very sure whether he 
would be able lo get money from the general 
revenue. This is what he said in his last year's 
Bud-gei speech: 

"I have endeavoured to indicate broadly 
to the House the principal features of the 
developmental programme during the 
budget year. Although we are doing our 
best to improve au\. extend rail transport 
facilities in uus country. I am aware that 
much "more needs to be done. Considering 
the vast areas in our country which are 
awaiting economic exploitation through the 
introduction of satisfactory transport 
facilities. I feel it is necessary to adopt a 
bold policy of development and expansion 
of the railways." 

I am very glad the hon. Minister has adopted 
a bold policy this year. He goes on and says 
further: 

"The prospects of any fresh financial 
resources are none too bright. As a result of 
factors which have increased1 working 
expenses, there is likely to be a shortfall in 
the amount which the Railways are ex-
pected to find from their own resources for- 
the execution of the Five Year Plan. 
Against a sum of Rs. 320 crores to be 
contributed by the Railways towards "the 
resources of the Plan, the contribution for 
the first three years is likely to be Rs. 165 
crores only and it is estimated that there 
will be a shortfall of about Rs. 60 crores." 

• am very glad that this year, in his speech the 
hon. Minister has been able to find money 
and not only has he been able to find money 
to complete Rs. ^00 crores. that was the 
target for the railways to complete the 
programme, hut he has succeeaed in getting 
Rs. 13 crores more towards the development 
of the railways. 

Now I will come to the next point, the point 
about which almost all the non. Members 
have spoken here, had something to say. And 
that is about the three-legged fare of the 
Railways. I am afraid1 most of the hon. 
Members have not given the mathematical 
consideration to this problem. If you calculate 
the fares of the two legs, that is. 300 miles, the 
increase comes to four annas fcr the III class. 
According to new fare it, comes to about Rs. 
9/4 that is, mere is an increase of only i annas, 
that is to say, about 1 pice in a rupee. 
Therefore, really what the hon. Minister has 
do.' increasing or decreasing the railway fares, 
is to earn more money but he has tried to see 
that no travelling public should feel the pinch 
of the increase on account of <he fare and at 
the same time the railways should not suffer 
loss in revenue. 

I may now give another example.   A man 
going from Delhi to Madra-s will 
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now have to pay about Rs. 5 less than before.    
Suppose, as was suggested by some hon.  
Members, the position had been reversed,  then 
what would have happened?    A    third-class    
passenger going from Delhi to Madras would 
have had' to pay Rs.   5/-  more.    Now.  the 
person going up to 300 miles will    be pay,ng  
only  4  annas more.    This,    1 think, is a very 
nice way of adjusting the interests of the public 
in such    a manner that at least the man who 
goes from Delhi to Madras will be able to save 
Rs.   5 and with that money    u= can get his 
meals and it will go a long way' to give him 
relief.    It has  iieer said that the    majority of 
the public travel between the distances of 1 to 
300 miles. 

SHRI H. P. SAKSENA: I would re-auest 
the hon. Member to speak a litiji-fouaer. 

SHRI GULSHER AHMED: I have shown 
just now that this increase o, 4 annas in Rs. 
9 will not be much .">nd I do not think any 
travelling public will feel it. So I think the 
criticism that has been made by most rion. 
Members is not very correct that our 
Railway Minister has tried to earn more 
money by taxing the poor pe--pie. 

Then,   Sir, I come to  the    development 
plans under    the    Second    Five Year  
Plan,  because  I   am  much  concerned with 
it.    The hon. Minister has oeen pleased to 
express in his speech that   he   has   taken   
care   to   see   that surveys should be made 
for new lines which he intends to start 
constructing in the Second Five Year Plan . 
In his concluding    sentence he has said that 
those  lines  whose  surveys are being done 
or are under consideration in 1h<-Second 
Five Year Plan are given in the Explanatory    
Memorandum.    "When    ! see this 
Explanatory Memorandum, do not find any 
mention of any railway line going  to be    
constructed  in Vindhya Pradesh.       Sir,  
three    years ago, in this very House I had 
made a strong request to the hon.  Minister 
to consider the case of Vindhya Pradesh 
because that area is full of coal,  dia- 

mond,     bauxite and    other    minerals which  
can be easily  put  to good industrial use.    
Nobody likes to come to that area because there 
are no means of communication. The area which 
is full of coal    is fai    away   from the nearest 
railway line that nobody likes to exploit that coal.    
I  would,   therefore, suggest that a railway line 
from Robertsgunj     in      Mirzapur     District 
should be constructed to Shahdoie  or Umaria  
which  lies    on  the    Bilaspur line, the line 
which is going to Nag-pur from Katni.    We have 
tried In our humble way in  the State to  start    a 
thermal    station      somewhere      near Shahdoie 
and I think railway line will be an impetus to start 
an aluminium factory  on  a  large  scale.     There  
are several  colliery  mines    in  that  area. So.   if  
the  hon.   Minister   thinks   that he cannot 
construct railway lines    all over the State, at 
least this line should be constructed  as it is very 
essentia! for the industrial development of    1he 
State.. 

Another thing which is very surprising, Mr. 
Deputy Chairman, is this that my Spate's 
capital is not connected by any railway line. It 
is actually sbout 32 miles from the nearest 
railway station—Satna. Recently Schia station 
has been remodelled and a large sum of 
money has been spent. I think with the same 
sum plus probably a little more, the Railways 
would have constructed a railway line 
connecting the capital. 

SHRI O.  V.    ALAGESAN:   That    is 
very optimistic 

SHRI GULSHER AHMED: And the other 
amenities could have been deferred for some 
time. Lately the Deputy Minister had been to 
Rewa and the people have told him their 
difficulties, due to this lack of means of com-
munication for the industrial development # of 
Vindhya Pradesh and I am sure the Deputy 
Minister must have told the Railway Minister 
about all that. T hone something will be done 
to this forgotten area. 

Apart  from   this,   whatever  railway 
facilities we :i?ve got in our State are 
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The main railway station in the whole State is 
Satna which is on the main line from Calcutta 
to Bombay, via Allahabad. The cond;   tion of 
the goods shed there is so bad that sometimes 
goods have got to be kept outside the station 
and there is only one Chavokidar or 
watchman to look after all the goods_iying 
outside the goods shed in the night. 
5 P.M. 

A lot of pilfering takes place and it takes 
place in such a manner that no complaint is 
being made against this. It so happens that 
people take just one seer of sugar or dry fruits 
and the merchants do not care to make a 
report which will entail all kinds of troubles. 
So he keeps quiet. That sort of thing is 
happening on a large saBe. I am sure, the 
Deputy Railway Minister would have noted 
all these things when he visited the station 
some time ago, and I am sure these- things 
must have been brought to his notice. 

The other difficulty at Satna station is that 
the railway colony—which is a very big 
colony, because there is a Loco Shed and 
number of people are employed there—is on 
the other side of the town and the railway 
employees have to cross the railway line 
every now and then and their children have to 
do the same thing while going to school. 

SHRI  V.   K.   DHAGE:   Is  the    hon 
Memoer likely to take more time. Sir? 

MR, DEPUTY CHAIRMAN: I think he is 
winding up. 

SHRI GULSHER AHMED: I have one or 
two more points, Sir. and I will take some 
time. 

MR. DEPUTY CHAIRMAN: You can 
continue tomorrow. The House stands 
adjourned till 6 p.M. for presentation of the 
Budget papers. 

The House adjourned at two 
minutes past Ave of the clock till 
six of the clock. 

The House re-ass.embled at six of the 
clock, MR. DEPUTY CHAIRMAN in the Chair. 

PAPER LAID ON THE TABLE 

THE BUDGET (GENERAL),  1955-56 

THE MINISTER FOR REVENUE AND 
CIVIL EXPENDITURE (SHRI M. C. SHAH): 
Sir, I beg to lay on the Table a statement of 
the estimated receipts and expenditure of the 
Government of India for the year 1955-56. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 11 o'clock tomorrow. 

The House then adjourned at one 
minute past six of the clock till 
eleven of the clock on Tuesday, the 
1st March 1955. 
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